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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 200/2014/PB

In The Matter of:
M. C. Mehta
... Applicant
Versus

Union of India & Ors.

mi'g FEB 20‘2& ... 'Respondents

COMPLIANCE REPORT IN THE FORM OF AFFIDAVIT SUBMITTED BY THE DISTRICT ‘
MAGISTRATE & COLLECTOR, PURBA BARDHMAN BEING EX-OFFICIO
CHAIRPERSON OF THE DISTRICT GANGA PROTECTION COMMITTEE, PURBA
BARDHMAN DISTRICT, WEST BENGAL.

I, Sri Bidhan Chandra Roy, S/o Late Srish Chandra Roy, aged about 54 years, by
faith- Hindu, having office at Kachhari Road, Kali bazaar, Bardhman, District: Purba

Bardhman, Pin: 713101, do hereby solemnly affirm and declare as follows:

1. That this affidavit is being solemnly affirmed and filed in pursuance and
obedience to the Solemn Order dated 24.11.2023 and 06.12.2023 passed by
this Hon'ble National Green Tribunal whereby the Hon'ble National Green
Tribunal has been interalia pleased to state that at district level, the District
Magistrate is the Ex-Officio Chairperson of the District Ganga Protection
Committee which have been entrusted with certain vital responsibilities for
preventing pollution in Ganga at the District level and directed the District
Magistrates of all districts (Main Stream and Tributaries) from where Main
Streams of River Ganga as also its Tributaries flow in the State of West Bengal
to submit their own separate reports on the issues noted in its Solemn Order in
respect of steps which have been taken by respective District Ganga Protection
Committee for prevention and control of pollution of River Ganga in their
respective areas.

2. That in continuation to the Solemn direction dated 24.11.2023 and 06.12.2023
the deponent being the Ex-Officio Chairperson of the District Ganga Protection
Committee, Purba Bardhman district, a summary of repdrts collected from the

various Municipalities and Blocks are submitted herewith.

1§ FEB 204
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3. That the actions and steps as has been taken in this regard are detailed below

for kind consideration of the Hon'ble Tribunal:

4. 1. Sewage: (As per Original Application No.: 200/2014 Point No.: I), (a) detailed
reports in this regard have been received from the concerned Municipalities, Blocks
and related line departments which are annexed herewith and marked as “Annexure
- R-1". In this matter this is also mention that on the current scenario generation of
total sewage in each city/ town on an average is 0.18 MT/ day (approx ). Reports are

annexed herewith and marked as Page No: 36 to 74.

(b) (As per Original Application No.: 200/2014 Point No.: I), (b) detailed reports in this
regard have been received from the concerned Municipalities, Blocks and related line
departments which are annexed herewith and marked as “Annexure - R-2". In this it
may also be mentioned that the Quantity of treated sewage on an average 0.09 MT/

day (approx). Reports are annexed herewith and marked as Page No: 36 to 74.

(c) (As per Original Application No.: 200/2014 Point No.: I), (c) detailed reports in this
regard have been received from the concerned Municipalities, Blocks and related line
departments which are annexed herewith and marked as “Annexure - R-3" . In this
matter it may also be mentioned that there is a STP of 2.3 MLD capacity at Katwa
Municipality and treated water from this STP is discharge in to river Ganga. There are
Proposal for 2 (Two) new Sewage Treatment Plants for 13.50 MLD at Katwa
Municipality and KMDA is preparing a Detailed Project Report) DPR of Sewage
Treatment Plant for Kalna Municipality town, both have been considered by taking
into the projected population of 2037. Reports are annexed herewith and marked as

Page No: 36 to 74.

(d) (As per Original Application No.: 200/2014 Point No.: I), (d) detailed reports in this
regard have been received from the concerned Municipalities, Blocks and related
Departments which are annexed herewith and marked as “Annexure - R-4” . In this
matter it may also be mentioned that community based Sewage at different location
are being discharged through leach pits. Reports are annexed herewith and marked as

Page No: 36 to 74.

(e) (As per Original Application No.: 200/2014 Point No.: I), (e) detailed reports in this
regard have been received from the concerned Municipalities, Blocks and related
Departments which are annexed herewith and marked as “Annexure - R-5". In this
may also be mentioned that as per the last monthly meeting resolution of
anga Protection Committee, Purba Bardhaman dated 19/January/2024
ched). Concerned SDOs/BDOs/ULBs have been requested to send new

4
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regarding the issue. The detailed report sent by the Chairman, Kalna Municipality is also
attached for ready reference. Reports are annexed herewith and marked as Page No: 36 to

74 & 104

(f) (As per Original Application No.: 200/2014 Point No.: I), (e) detailed reports in this
regard have been received from the concerned Municipalities, Blocks and related
Departments which are annexed herewith and marked as “Annexure - R-6". In this
matter it may also be mentioned that there are no such hotels near the river though
the untreated sewage from household, hotels, industries, hospitals, educational
institutions and government and private offices etc are being treated through leach

pits and soak pits. Reports are annexed herewith and marked as Page No: 36 to 74.

(¢) (As per Original Application No.: 200/2014 Point No.: I), (e) detailed reports in this
regard have been received from the concerned Municipalities, Blocks and related
Departments which are annexed herewith and marked as “Annexure - R-7". In this
matter it may also be mentioned that concerned SDOs/BDOs/ULBs are requested to
send new proposal(s) along with complete Details Project Report (DPR). This DPR
related issue was raised and discussed in the monthly District Ganga Protection
Committee meeting various times. Reports are annexed herewith and marked as Page

No: 36 to 74 & 104.

In its last report CSIR (Central Mechanical Engineering research Institute) has
mentioned that Fecal coliform “shall not be detectable in any 100ml sample”.

Reports are annexed herewith and marked as Page No: 103.

II. Municipal Solid Waste disposal: (As per Original Application No.: 200/2014 Point

&
No.: II), (a) detailed reports in this regard have been received from the concerned
Municipalities, Blocks and related Departments which are annexed herewith and
marked as “Annexure - R-8”. In this matter this is also mention that the generation

of Solid Waste in each city/ town on an average 4.507 (MT) approx under the District

Purba Bardhaman. 7 (Seven) nos of dr&ﬁns, which are discharging into the river
e Ganga, have been duly netted as per directions given by Hon’ble National Green
Tribunal under OA 606/2018. These are regularly cleaned by the concerned ULBs
\ and are being intercepted and diverted to the nearby STPs/ proposed STPs in a

phased manner. Reports are annexed herewith and marked as Page No: 36 to 39.

(b) (As per Original Application No.: 200/2014 Point No.: 1I), (b) detailed reports in this

i/ E’q:“ 5, %E%h&\mso be mentioned that all of the dumpsites are far away from the bank

i "‘\l

ﬁ.ﬁr éii%v\?r (ianga and its tributaries. Segregated waste disposed separately after
£ L ]
\ ~\ o t},gﬁ, f@'&; waste from households. Many large size twin bins installed in different
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Ghats to keep the degradable waste specially during puja. Reports are annexed
herewith and marked as Page No: 36 to 39.

(c) (As per Original Application No.: 200/2014 Point No.: II), (c) detailed reports in this
regard have been received from the concerned Municipalities, Blocks and related
Departments which are annexed herewith and marked as “Annexure - R-10". In this
matter it may also be mentioned that the Solid waste is collected by the concerned
ULBs on a daily basis for treatment. Reports are annexed herewith and marked as

Page No: 36 to 39.

(d) (As per Original Application No.: 200/2014 Point No.: II), (d) detailed reports in this
regard have been received from the concerned Municipalities, Blocks and related
Departments which are annexed herewith and marked as “Annexure - R-11". In this
matter this is also mention that as per data received, Legacy Waste status of Ganga
Towns of Katwa Municipality have 1 (One) Dump site and which is 2 (Two) Acres in
area. Estimated Quantity of Legacy Waste is 3885 (Three Thousand Eight Hundred
Eighty Five) Metric Tonnes (MT). The DPR (Details Project Report) of Kalna
Municipality and Dainhat Municipality are prepared by KMDA and submitted. Reports

are annexed herewith and marked as Page No: 36 to 39.

(e) (As per Original Application No.: 200/2014 Point No, 1), (e) detailed reports in this
regard have been received from the concerned Municipalities, Blocks and related
Departments which are annexed herewith and marked as “Annexure - R-12”. In this
matter it may also be mentioned that Waste collected from household (Bio- degradable
or otherwise) have been treated as per provisions Swachha Bharat mission (SBM) in
Gram Panchayat and Municipal areas following Solid Waste Management principals.

Reports are annexed herewith and marked as Page No: 36 to 39.

(f) (As per Original Application No.: 200/2014 Point No, 1), () detailed reports in this

$
(v
@ regard have been received from the concerned Municipalities, Blocks and related
g Departments which are annexed herewith and marked as “Annexure - R-13". In this
% regard t it may also be mentioned that the current status on dumping of solid waste
for Katwa Municipality is at Beltala, Ward No — 20 (Twenty), and that for Dainhat
3 Municipality is at Ward No — 10 (Ten) and for Kalna Municipality such site is at Jew

Dhara. The afore mentioned dumpsites are far from the banks of the river Ganga.

Reports are annexed herewith and marked as Page No: 36 to 39.

Construction and Demolition: (As per Original Application No.: 200/2014 Point

s, Blocks and related Departments which are annexed herewith and

R.
i[ H ( PURBA S, BASLUIM

nexure - R-14”. In this regard it may also be mentioned that the
BARDHARAN DISTRICT (HB) - Y
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generation of total C & D waste in each city/ town on an average is 1.72 MT (Metric

Tonns) approx.

IV. Industrial Effluent discharge: (As per Original Application No.: 200/2014 Point

. IV), (a) detailed reports in this regard have been received from the concerned
Municipalities, Blocks and related Departments which are annexed herewith and
ma-rked as “Annexure - R-15". In this regard it may also be mentioned that the
number of Industrial units discharging their effluents in the River Ganga and its

tributaries are 50 (Fifty).

Details of defaulting units: I) M/s Kalna Rice Mills Pvt Ltd. located at Japatpara, P.O.
& P.S Kalna, Dist. Purba Bardhamanj, PIN — 713409

ii) M/s Umananda Rice Mill Pvt. Ltd, located at Niralgtachhi,‘ P.O. Dhatrigram, P.S.
Kalna, Dist. Purba Bardhaman, PIN-713405

iij) M/s R.K Industries, located at Lichutala, P.O & P.S Kalna, Dist. Purba Bardhaman

iv) M/s Maa Laxmi Modern Mini Rice Mill, located at Vill. & P.O Bhatar, Dist. Purba
Bardhaman, PIN. 713125

v) M/s Tarama Rice Mill Pvt Ltd. Located at Vill & P.O Amarun, P.S. Bhatar, Dist.
Purba Bardhaman, PIN — 713125

For all the above defaulting units, Direction has been issued by the State Board,
copies of which are enclosed herewith. Reports are annexed herewith and marked as

Page No: 79 to 99.

this regard have been received from the concerned Municipalities, Blocks and related

cgc (b) (As per Original Application No.: 200/2014 Point no:, IV), (b) detailed reports in
é Departments which are annexed herewith and marked as “Annexure - R-16". In this

regard it may also be mentioned that total daily generation of such industrial waste

within the District: 1144.07 (KL/day) (One Thousand One Hundred Forty' Four).
Reports are annexed herewith and marked as Page No: 79.

¢) (As per Original Application No.: 200/2014 Point no: IV) (c) detailed reports in this

=

regard have been received from the concerned Municipalities, Blocks and related
Departments which are annexed herewith and marked as “Annexure - R-17". In this
regard it may also be mentioned that the manner of treatment of Industrial waste so

gam:rated Effluent Treatment Plants. Reports are annexed herewith and marked as
4 s %‘.

%ina] Application No.: 200/2014 Point no: IV), (d) detailed reports in this

een received from the concerned Municipalities, Blocks and related
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Departments which are annexed herewith and marked as “Annexure - R-18". In this
regard it may also be mentioned that recently effluent monitoring has been
conducted by the State Board at M/s Singh Bhawani Paper Mills Pvt. Ltd., M/s
Krishna Tissues Pvt. Ltd, and M/s Debnath Kagoj Udyog (P) Ltd. Copies of the latest
effluent analysis reports are enclosed herewith. Reports are annexed herewith and

marked as Page No: 79.

(e) (As per Original Application No.: 200/2014 Point no: 1IV), (e) detailed reports in this
regard have been received from the concerned Municipalities, Blocks and related

Departments which are annexed herewith and marked as “Annexure - R-19", In this

_“ regard it may also be mentioned that the per day generation of industrial solid waste
are 1768.652 (One Thousand Seven Hundred Sixty Eight Point Six Hundred Fifty Two)
MT/ month (comprising of ETP sludge, Husk ash, Du'st,. Paper Trimming and
processed Pulp) and manner of its treatment is land filling. Reports are annexed

herewith and marked as Page No: 80.

V. Regulation of Flood Plain Zone: (As per Original Application No.: 200/2014
Point no: V), (a) detailed reports in this regard have been received from the concerned
Municipalities, Blocks and related Departments which are annexed herewith and
marked as “Annexure - R-20". In this regard this is also mention that the length of

Encroachment of Flood Plains of River Ajaoy and Bhagirathi are as follows:

Sl Name of Location Name of Types of Lenght | Approx length | Remarks
- No | The Block the River | Embankment Encroachment
g ] Katwa - I Goai Ajoy Departmental |5.486 0.300 Km
Railway Embankment [KM
line to
Goalpara
Katwa
2 Katwa - [I  |Matiari Bhagirathi |Departmental |1.200 0.200 Km
Ferry Ghat Embankment |KM
to Char
v Sahapur
The flood plain zone for river Damodar in the Jurisdiction of this office has already

\ been demarcated, but encroachment details on the flood plain has not been
demarcated. Flood plain zone consists of both Govt acquired land and public land.

Reports are annexed herewith and marked as Page No: 75 to 78.

===tht-

e

BARDHAMAN BiE6RT lp.
Reg. Mo.-21422
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cause threat to the river erosion or any other such issues. Reports are annexed

herewith and marked as Page No: 75 to 78.

VI. Bio medical Waste: (As per Original Application No.: 200/2014 Point no: VI), (a)
detailed reports in this regard have been received from the concerned Municipalities,
Blocks and related Departments which are annexed herewith and marked as
“Annexure - R-22”. In this regard it may also be mentioned that on the aspect of Bio

medical Waste Management the statistical data is produced below:

Sl No. |Name of the |Number of Health |Bio-medical Bio-medical Waste treatment and
District Care Units Generation (Kg/ |disposal (Kg/day) in Common Bio
day) medical Waste Treatment Facilities
1 Purba 534 3481.89 3481.89
Bardhaman

Reports are annexed herewith and marked as Page No: 100 to 102

(b) (As per Original Application No.: 200/2014 Point no: VI), (b) detailed reports in this
regard have been received from the concerned Municipalities, Blocks and related
Departments which are annexed herewith and marked as “Annexure - R-23". In this
regard it may also be mentioned that as per received report on Bio-Medical Waste
Management in Purba Bardhaman District have 534 (Five Hundred Thirty Four) nos.
of health Care Units, Total Bio-medical Waste Generation is 3481.89 (Three Thousand
Four Hundred Eighty One Point Eighty Nine) Kilo Gram Per Day. Disposal of Bio-
medical waste generated from Government healthcare establishment are disposed as
per standard norms at a dedicative facility mentioned by designated scavenging
vendor at Koichor, Mongolkote under Purba Bardhaman. Reports are annexed

herewith and marked as Page No: 100 to 102.

VII. Mining: (As per Original Application No.: 200/2014 Point no: VII), (a) detailed
reports in this regard have been received from the concerned Municipalities, Blocks
and related Departments which are annexed herewith and marked as “Annexure - R-
24”. In this regard it may be mentioned that stringent action is initiated against
miscreants whenever incidents of illegal sand mining is detected. Reports are annexed

herewith and marked as Page No: 36 to 78.

5. That in compliance of the Solemn Order the undersigned had instructed various

block offices and Panchayet Samitis and Gram Panchayet regarding preparation of

”” instant statement has been prepared based on data received through
/‘" ?ﬁ?;;.:__gThese individuals reports are also attached for ready reference.
53 Rag. R0, p ”r fJ s
SIS ;
T o/ 19FEB 204
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6. That it is most respectfully prayed that this Hon’ble Tribunal may kindly be

pleased to pass necessary Order/Orders as is deemed fit for the ends of justice.

Identified by me ﬁ e @W@M&ﬂ%

@ Cormenns lrns Deponent

Advocate Rambkrishna Palit
Advocate
State of West Bengal Judgs's Court
Purka Bardhaman
VERIFICATION:

I, the deponent above- named, do hereby verify and declare that the statements made
in the aforesaid paragraphs are true and correct to the best of my knowledge and

information and I believe that nothing material has been concealed there from.

Verified at Purba Bardhaman on i% Day of February, 2024.

Identified by me V@HMMA ?fv&:

L
G%OV“"’”’Y \ . € AF Deponent
Advocate

State of West Bengal
Ramkrishna Palit

Advocate
Judge's Court
Purbe Bardhaman

Zolemnly affirm bafar. F
by 8ri/8mt... h

identified by Sri...[o.... l’\ \/0\/{/( ol

.............. 20 %
%é;m i

GOVT. OF INDIA

15 FEB 2024 10
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BEFORE THE HONBLE NATIONAL GREEN
TRIBUNAL PRINCIPAL BENCH, NEW DELHI

0. A. NO. 200/2014/EZ

In The Matter of:
M. C. Mehta

... APPLICANT

VERSUS

Union of India & Ors.

. RESPONDENT(S)

AFFIDAVIT ON BEHALF OF THE DISTRICT
MAGISTRATE & COLLECTOR, PURBA
BARDHMAN.

) L

MADHUMITA BHATTACHARJEE
Advocate

For The State of West Bengal
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2. Sewage

Annexure: ‘R-1’

(a) Per day generation of sewage in each city/ town within the District Purba Bardhaman:

Sl No. |Name of the Block Generation of sewage in each ~ |Remarks
city/ town (figure in MT)

j Kalna -II (Ganga) 0.08

2. Kalna — I (Ganga) 0.35

3. Purbasthali — I (Ganga) 0.21

4. Purbasthali — II (Ganga) 0.2

5. Katwa — II (Ganga) 0.35

6. Ketugram — II (Ganga & Ajay) NA

il Khandaghosh (Damodar) 0.21

8. Galsi — I (Damodar) NA

9. Galsi — II (Damodar) NA

10. Jamalpur (Damodar) 0.1

11. Memari — I (Damodar) 0.23

12. Raina — I (Damodar) 0.15

13. |Kalna Municipality (Ganga) 0.301

14. Dainhat Municipality (Ganga) 0.385

15 Katwa Municipality (Ganga) 0.27
District Total - 2.836

PURBA & PAS
BARDHANAN DISTRICYNS)
Reg. No.-21432
CL\Dt Exp-1632025
O
’\\
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2. Sewage

(b) Quantity of Sewage treated per day, city/ town wise:

32301

Annexure; ‘R-2’

Sl No. |Name of the Block Generation of sewage in each | Remarks
city/ town (figure in MT)
11, |Kalna -1 (Ganga) NA
2. Kalna — I (Ganga) 0.1
3. Purbasthali — I (Ganga) 0.1
4. Purbasthali — II (Ganga) 0.1
& Katwa — II (Ganga) 0.1
6. Ketugram — II (Ganga & Aja}:f) NA
i é Khandaghosh (Damodar) 0.1
8. Galsi — I (Damodar) NA
9. Galsi — II (Damodar) NA
10.  |Jamalpur (Damodar) 0.1
1L, Memari — I (Damodar) 0.3
12. Raina — I (Damodar) 0.5
13. Kalna Municipality (Ganga)
14. Dainhat Municipality (Ganga) 0
15. Katwa Municipality (Ganga)
District Total - 1.40
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2. Sewage

Annexure: ‘R-3’

(¢) The number of Sewage treatment plant existing and their capasity utilization and mode of
disposalin each city/ town:

Sl No.

Name of the Block

Generation of sewage in each city/
town (figure in MLD)

Remarks

Kalna -1I (Ganga)

Sewage is being treated through
leach pit

Kalna — I (Ganga)

Sewage is being treated through
leach pit community basis

Purbasthali — I (Ganga)

Sewage is being treated through
leach pit community basis

Purbasthali — II (Ganga)

Sewage is being managed by the
use of leach pit

Katwa — I (Ganga)

Sewage is being treated through
leach pit community basis

Ketugram — II (Ganga & Ajay)

Sewage is being treated through
soakpits

Khandaghosh (Damodar)

Sewage is being treated through

soakpits/ filter chamber community

basis

Galsi — I (Damodar)

Sewage is being treated through
community leach pit and soakpit

Galsi — II (Damodar)

Sewage is being treated through
community leach pit and soakpit

Jamalpur (Damodar)

Sewage is being treated through
soakpits

Memari — I (Damodar)

Sewage is being treated through
leach pit community basis

Raina — I (Damodar)

Sewage is being treated through
leach pit community basis

1.3,

Kalna Municipality (Ganga)

Sewage is being treated through
leach pit community basis

14.

Dainhat Municipality (Ganga)

There is no sewage disposal points

along the river

15.

Katwa Municipality (Ganga)

There is a STP of 2.3 MLD
capacity in this ULB and treated
water from this STP is discharged
in to the river Ganga

Detailed project Report
for sewage Project (13.5
MLD) at Katwa
Municipality is now
placed before NMCG for
kind perusal

2.3 MLD




2. Sewage
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Annexure: ‘R-4’

(d) Quantity of discharged treated sewage from each STP, particularly for fecal coliform:

Sl No. | Name of the Block Generation of sewage in each | Remarks
city/ town (figure in MLD)
{1 Kalna -IT (Ganga) NIL
2, Kalna — I (Ganga) NIL
3. Purbasthali — I (Ganga) NIL
4. Purbasthali — II (Ganga) NIL
&: Katwa — 11 (Ganga) NIL
6. Ketugram — I (Ganga & Ajay) NIL
7. Khandaghosh (Damodar) NIL
8. Galsi — I (Damodar) NIL
9, Galsi — II (Damodar) NIL
10. |Jamalpur (Damodar) NIL
11.  |Memari— I (Damodar) NIL
12.  |Raina —I (Damodar) NIL
13. |Kalna Municipality (Ganga) NIL
14, Dainhat Municipality (Ganga) NIL
15: Katwa Municipality (Ganga) 2.3
District Total - 2.3

i $ FEB 2024
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2. Sewage Annexure: ‘R-5'

(e) Time bound plan to meet the gap, if any, in generation and treatment of sewage:

As per the last monthly meeting resolution of District Ganga Protection Committee,
Purba Bardhaman. Numbers of Meetings have already been placed with the
concerned Blocks and Municipalities regarding the plan of the above matter under
Namami Gange Scheme. Concerned SDOs/BDOs/ULBs have been requested to send
new proposal(s) along with complete DPR. A joint meeting was convened by the SDO,
Kalna along with Kalna Municipality and MED, Burdwan Division regarding the
issue and the detailed report duly sent by the Chairman, Kalna Municipality which
is also attached for ready reference.

19 FEB 2024




(f) Details of Hotels, Dh
discharging untreated e

2. Sewage

32305

Annexure: ‘R-6

aramshala and Ashram operating without proper consent and
filuent and the action taken against them:

S
No.

Name of the Block

Details of Hotels, Dharamshala and
Ashram

Remarks

Kalna -1I (Ganga)

No such Hotel, Dharmashala have
been situated in our jurisdiction as
on date

Kalna — I (Ganga)

No such hotel, dharmashala near
the river

Purbasthali — I (Ganga)

No such hotel, dharmashala near
the river

Purbasthali — II (Ganga)

No such hotel, dharmashala beside
the river

Katwa — II (Ganga)

No such hotel, dharmashala near
the river

Ketugram - II (Ganga & Ajay)

There are no such big hotels/
dharmashala/ Ashram that emits
sewage in large quantity

Khandaghosh (Damodar)

No such hotel, dharmashala near
the river

Galsi — I (Damodar)

No such hotel, dharmashala near
the river

Galsi - II (Damodar)

No such hotel, dharmashala near
the river

10.

Jamalpur (Damodar)

No such hotel, dharmashala near
the river

1

Memari — I (Damodar)

No such hotel, dharmashala near
the river

12.

Raina — I (Damodar)

No such hotel, dharmashala near
the river

13,

Kalna Municipality (Ganga)

No such hotel, dharmashala near
the river

Dainhat Municipality
(Ganga)

There are no sewage disposal
points along the river where
untreated sewage from household,
hotels, industries, hospitals,
educational institutions and

enter into the river.

government and private offices etc.

No such hotel, dharmashala near

the river
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2. Sewage
(g) Water quality in river and its tributaries in abutting districts/ towns in terms of
fecal coliform (MPN/ 100ml):

Annexure: ‘R-7’

Sl Name of the Block Water quality in river and its Remarks
No. tributaries in abutting districts/
towns in terms of fecal coliform
(MPN/ 100ml):

1. Kalna -II (Ganga) Not Detected
2. Kalna - I (Ganga) Not Detected
3 Purbasthali — I (Ganga) Not Detected
4, Purbasthali - II (Ganga) ° Not Detected
5. Katwa — II (Ganga) Not Detected
6. Ketugram - II (Ganga & Not Detected

Ajay)
¥ Khandaghosh (Damodar) Not Detected
8. Galsi — I (Damodar) Not Detected
9. Galsi — II (Damodar) Not Detected
10. |Jamalpur (Damodar) Not Detected
11. |Memari - I (Damodar) Not Detected
12. |Raina - I (Damodar) Not Detected
13. |Kalna Municipality Not Detected

(Ganga)
14. |Dainhat Municipality Not Detected

(Ganga)
15 |Katwa Municipality Not Detected

(Ganga)

District Total - Not Detected Shall not be
detectable in any
100ml sample

Report received from CSIR — Central Mechanical Engineering Research institute dated: 11.10.2021

1§ FEB 2024
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3. Municipal Solid Waste Disposal Annexure: R-8
(a) Per day generation of Solid Waste in each city/ town within the District:

As per data received from Kalna Municipality, Katwa Municipality & Dainhat
Municipality total generation of Solid Waste are 4.507 (MT). Reports are also attached
for ready reference.

ey
B’

-zs,L:r"
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3. Municipal Solid Waste Disposal Annexure: ‘R-9’
(b) Quantity of Solid waste treated per day, in each city/ town of the District
As per Original Application No.: 200/2014 Point No.: II, (b) all of the dumpsites
are far away from the bank of the river Ganga and its tributaries. There are a
dumpsite of 2 acre at Beltala where the Segregated waste disposed separately
after collecting the waste from household. So many large size twin bins and
community dustbins are installed in different Ghats to keep the degradable waste
specially in puja as well as others times. For more information, recived report are

attached for ready reference.

i $ FEB 2024
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3. Municipal Solid Waste Disposal Annexure: ‘R-10’
(c) The gap in treatment of solid waste:
As per Original Application No.: 200/2014 Point No.: II. (c) the Solid waste is
collected by the concerned ULBs on a daily basis for treatment. There are a
dumpsite of 2 acre at Beltala where the Segregated waste disposed separately
after collecting the waste from household. So many large size twin bins and
community dustbins are installed in different Ghats to keep the degradable waste
specially in puja as well as others times. Besides a processing plant is going to be
held by 2024 at Katwa Municipality to process the wet waste. For more

information, recived report are attached for ready reference.

20 2.\
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3. Municipal Solid Waste Disposal Annexure: ‘R-11
(d) Legacy waste and the time bound plan to treat legacy waste:

As per Original Application No.: 200/2014 Point No.: II (d), as per data received,
Legacy Waste status of Ganga Towns of Katwa Municipality have 1 (One) Dump
site and which is 2 (Two) Acre in area. Estimated Quantity of Legacy Waste is
3885 (Three Thousand Eight Hundred Eighty Five) Metric Tonnes (MT). The DPR
(Details Project Report) of Kalna Municipality and Dainhat Municipality are
prepared by KMDA and submitted.

m‘mww R
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3. Municipal Solid Waste Disposal Annexure: ‘R-12’

(e) The manner of utilization of the treated waste as well as rejects arising out of
remediation of legacy waste:

The per day generation of industrial solid waste are 1768.652 (One Thousand
Seven Hundred Sixty Eight Point Six Hundred Fifty Two) MT/ month (comprising
of ETP sludge, Husk ash, Dust, Paper Trimming and processed Pulp) and manner

of its treatment is land filling.

A A& TR on o i
19 FFR 2094
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3. Municipal Solid Waste Disposal

Annexure: ‘R-13’

(f) Current status of dumping of solid waste with the reference to location:

Sl Name of the Municipality |Current status of dumping|Remarks
No. of solid waste with the
reference to location
1. Kalna Jewdhara
2. Katwa Beltala, ward No: 20,
Adjacent to Railway Track
3. Dainaht Ward No: 10

it S FEB 2024
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4. Construction and Demolition waste Annexure — ‘R-14
(a) Total per day generation of C & D Waste within the District:

Sl Name of the Municipality Total per day generation of C|Remarks
No. & D Waste within the
District(MT)
Kalna Municipality 0.47
Katwa Municipality 0.41
Dainhat Municipality 0.84
District Total - 1.72

ANNEXURE
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5. Industrial Effulent discharge Annexure - ‘R-15’

(a) Number of industrial unit discharging their effulent treated/ untreated in river
Ganga and its tributaries abnd details of defaulting industrial units:

As per report received from West Bengal Pollution Control Board (WBPCB)
Number of Industrial unit discharging their effluent in the River Ganga and its
tributaries: 50

Details of defaulting unit: I) M/s Kalna Rice Mills Pvt Ltd. located at Japatpara,
P.O. & P.S Kalna, Dist. Purba Bardhamanj, PIN — 713409

ii) M/s Umananda Rice Mill Pvt Ltd, located at Niralgtachhi, P.O. Dhatrigram,
P.S. Kalna, Dist. Purba Bardhaman, PIN-713405

iii) M/s R.K Industries, located at Lichutala, P.O & P.S Kalna, Dist. Purba
Bardhaman

iv) M/s Maa Laxmi Modern Mini Rice Mill, located at Vill. & P.O Bhatar, Dist.
Purba Bardhaman, PIN. 713125

v) M/s Tarama Rice Mill Pvt Ltd. Located at Vill & P.O Amarun, P.S. Bhatar, Dist.
Purba Bardhaman, PIN - 713125

For all the above defaulting units, Direction has been issued by the State Board,
copies of which are enclosed herewith.
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5. Industrial Effulent discharge Annexure — ‘R-16’

(b) The daily generation of such industrial waste within the District.Total per day
generation of C & D Waste within the District:

The daily generation of such industrial waste within the District.Total per day
generation of C & D Waste within the District is 1144.07 (KL/day) (One Thousand

One Hundred Forty Four).

Report is enclosed for ready reference.

19FEB MW gz
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5. Industrial Effulent discharge Annexure - ‘R-17’
(c) The manner of treatment of the industrial waste so generated:

The manner of treatment of Industrial waste so generated: Effluent Treatment
Plant.

Report received from West Bengal Pollution Control Board is enclosed herewith.

ENNTTURE

23
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5. Industrial Effulent discharge Annexure — ‘R-18’

(d) The discharge effluent analysis from the CETP and ETP treating the industrial
waste from each outlet.

Effluent monitoring has been conducted by the State Board at M/s Singh
Bhawani Paper Mills Pvt. Ltd., M/s Krishna Tissues Pvt. Ltd, and M/s Debnath
Kagoj Udyog (P) Ltd. Copies of the latest effluent analysis reports are enclosed

herewith.

9 FEB 2024
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5. Industrial Effulent discharge Annexure - ‘R-19’

(e) The per day generation of industrial solid waste and manner of its treatment
and disposal in the District:
he per day generation of industrial solid waste are 1768.652 (One Thousand

Seven Hundred Sixty Eight Point Six Hundred Fifty Two) MT/ month (comprising
of ETP sludge, Husk ash, Dust, Paper Trimming and processed Pulp) and manner

of its treatment is land filling.

i 8 FEB 2024



6. Regulation of Flood Plain Zone

32319

Annexure — ‘R — 20’

(a) If the flood plain zone has been demarcated and the extent of encroachment
Total per day generation of C & D Waste within the District the flood plain zone in

the District:

length of Encroachment of Flood Plains of River Ajaoy and Bhagirathi are as

follows:
SI | Nameof | Location | Name of Types of Lenght | Approx length | Remarks
No | The Block the River | Embankment Encroachment
& Katwa-1 |Goal Ajoy Departmental |5.486 0.300 Km
Railway Embankment [KM
line to
Goalpara
Katwa
2 Katwa - I |Matiari Bhagirathi |Departmental |1.200 0.200 Km
Ferry Ghat Embankment |KM '
to Char
Sahapur

The per day generation of industrial solid waste are 1768.652 (One Thousand
Seven Hundred Sixty Eight Point Six Hundred Fifty Two) MT/ month (comprising
of ETP sludge, Husk ash, Dust, Paper Trimming and processed Pulp) and manner

of its treatment is land filling.

The flood plain zone for river Damodar in the Jurisdiction of this office has
already been demarcated, but encroachment details on the flood plain has not
been demarcated. Flood plain zone consists of both Govt acquired land and public
land.

Report recived from WBPCB is enclosed herewith.
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6. Regulation of Flood Plain Zone Annexure - ‘R-21’

(b) The details of direct discharge of pollutants by the encroachers by the side of
the river Total per day generation of C & D Waste within the District Ganga and

its tributaries in the District.
As per Original Application No.: 200/2014 Point no: (b) No such encroachment

made so far that may cause threat to the river erosion or any other such issues.

%

k
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Bio medical Waste Annexure — R — 22
(a) The per day total generation of bio medical waste in the District:

on the aspect of Bio medical Waste Management the statistical data is produced

below:
S1 No. |Name of the | Number of Health | Bio-medical Bio-medical Waste treatment and
District Care Units Generation (Kg/ |disposal (Kg/day) in Common
day) Bio medical Waste Treatment
Facilities
1 Purba 534 3481.89 3481.89
Bardhaman

"1 9 FEB 2024
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Bio medical Waste Annexure - R - 23

(b) The manner of its treatment and disposal:

(As per Original Application No.: 200/2014 Point no: VI), (b) detailed reports in
this regard have been received from the concerned Municipalities, Blocks and
related Departments which are annexed herewith and marked as “Annexure - R-
23”. In this regard it may also be mentioned that as per received report on Bio-
Medical Waste Management in Purba Bardhaman District have 534 (Five
Hundred Thirty Four) nos. of health Care Units, Total Bio-medical Waste
Generation is 3481.89 (Three Thousand Four Hundred Eighty One Point Eighty
Nine) Kilo Gram Per Day. Disposal of Bio-medeical waste generated from
Government healthcare establishment are disposed as per standard norms at a
dedicative facility mentioned by designated scavenging ve.ndor at Koichor,

Mongolkote under Purba Bardhaman.

i 8 FEB 2024
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Mining Annexure: ‘R-24’

(a) Number of cases registered within a year against illegal mining in the bed or
flood plains of river Ganga and its tributaries and details of enforcement of
mining policy of State and “Enforcement & Monitoring Guidelines for Sand
Mining” (EMGSM-2020) and Sustainable Sand Mining Management Guidelines

2016:

(As per Original Application No.: 200/2014 Point no: VII), (a) detailed reports in
this regard have been received from the concerned Municipalities, Blocks and
related Departments which are annexed herewith and marked as “Annexure - R-
24”. In this regard it may be mentioned that stringent action is initiated against

miscreants whenever incidents of illegal sand mining is defeated.




KALNA MUNICIPALITY
DangalPara, Kalna, Purba Bardhaman, Pin-713409

e-Mail:-ckm . kalna@gmail.com

Memo No. 60 85| K e Date: 18.01.2024

To ,
The District Magistrate |
& Chairperson “
District Ganga Committee

Purba Bardhaman

2nd Floor, New Administrative Building,

Kachari Road, Purba Bardhaman 713101

Sub: Providing information for complying with the directions given by Hon’ble NGT.
Ref: Your memo no Nil & dated Nil.

Sit,

In response to afore said subject and memo submitting here with point
wise desired report as per order vide OA No 200/2014 dated 25/09/2023 and
24/11/2023 in respect of Kalna Municipality as below.

Para
7.1) Sewage is not discharged directly into River.
7.2) No industry present in this Municipality.
7.3) Near kheya ghat ward no-05 & 10.
7.4) NA.
7.5) Solid waste collected by door to door in separate manner & disposal in
dump yard.
7.6) NA.
7.7) No agricultural land.
7.8) Collected through agency from hospital.
7.9) Not present in this area.
7.10) Not present in this area.

5 Yours-fajthfully,
i .
. =T, “)

Chairman/Executive Officer
Kalna Municipality
Exacutive Officer
Kalna Municipality

1 8 FEB 2024

33 86
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OFFICE OF THE COUNCILLORS

KATWA MUNICIPALITY

P.O.- Katwa, Dist.- Purba Bardhaman. Pin - 713130

From : FAX NO - 03453 - 258180

y o Kat : (03453) 255-160 Chamber
Samur Kumar Saha
S"f"_ i ar Sah Kat : (03453) 255-005 Office
Chairman

Katwa Municipality

MemmNo....S.i.'j:i,,LEOA%a\)

Dated, Katwa, the "?'.--.Lp, ’ AL } Kz

To
The Additional District Magistrate (M A)
Purba Bardhaman :

ub: Regarding the request for complying with the directions given by Hon'ble NGT .

Your Office Memo No: 02/DGC/XLI-7/NGT/2022  Dated — 23/11/2023

Sir,

In reference to the above noted subject & Memo under this is to inform you that, this ULB is considered as a Ganga Town
as river Ganga flows across the town. However some issues are maintained by Hon’ble NGT regarding Ganga pollution
made by the Ganga Towns bearing application no.-200/2014 in point wise. For the compliance direction of said issues are
described below with indicate the present scenario of this ULB-

1. There is a STP 0f 2.3 MLD capacity in this ULB and treated water from this STP is discharge in to river Ganga , Besides,
some M.5. Screen are installed in the discharge point of storm water drains near river Ganga to arrest the floating solid water
including plastic waste.

2. Itis a small town and there is no industrial area. So there is no issue of polluted effluents discharge from industries.

3. A large no of Trees are planted beside the embankment in a regular interval to arrest the erosion of the embankment of
encroachment of floodplains is said to be very small.

4. There are a dumpsite of 2 acre at Beltala where the segregated waste disposed separately after collecting the waste from
household. So many large size twin bins installed in different Ghats keep the degradable waste specially in Puja. Besides a
processing plant is going to be held by 2024 in this ULB to process the wet waste.

5. There is no Agricultural Run of across the river under this ULB.

6.There are 5 nos of Sub Health Centre in this ULB from where Bio-medical waste is generated and a agency is engaged to
take this waste . ;

7.There is no issue of Sand mining & Smuggling in this area,

Considering the gravity of the matter this ULB is very egger to comply each direction of Hon’ble NGT to protect the
-=environment along with river Ganga,

Yours faithfully

e T e

s Kam,MuuicinahtY?w _____ —
25t House Srabani . Kat. 255-135 @ Pollyclinic ; Kat. 250-612 @ Water Supply - Kat. 257-430 7
mail : katwa.municipality@gmail.com & Website | www katwamunicinality.info

4 9 FER 2024 sl
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Office of the Dainhat Municipality '
Dainhat ¥ Purba Bardhaman d‘m

Memo No: 95 DM /Engg/SWM Date; 24.11.2023

To,

The Additional District Magistrate (MA)
Purba Bardhaman,

Sir,

Sub: Report regarding the direction given by Hon’ble NGT

Ref: Copy of original application vide no 200/2014

With reference to the above subject I’m submitting point wise report as per data asked by Hon’ble National
Green Tribunal for this Municipality.

1. There are no sewage disposal points along the river where untreated sewage from households, hotels,
industries, hospitals, educational institutions and government and private offices etc. enter in to the river.

2. No such industrial belt available under our jurisdiction.

3. The flood plains of the Ganga remain undisturbed and sandbags and boulders are installed along the banks to
prevent erosion of the river bank areas which is maintained by Irrigation & water ways department.

4. First of all our dumpsite is far away from the river bank or river Ganga. Also we have installed community
dustbins at different ghats of river Ganga and other important ghats, so that no waste gets into the Ganga and
other important water bodies.

5. Since there is no cultivation in the area along the banks of the Ganges, no pesticides are mixed in the river
water.

6. There are two no of nursing home & 15 no of medical shops which are identified as bio medical waste
generator and one dedicated agency collect all bio medical waste from those establishments.

7. No such record or complain of illegal sand mining & smuggling activity received from police or public end.

Thanking You,

7

Chairman
Dainhat Municipality

[19 FEB 2024 37 3 e R

Mail Id: chairman.dm@gmail.com ¢ PIN: 713502



Qf\ Government of West Bengal
Office of the Block Development Officer

Kalna-ll Development Block
Singerkone :: Kalna :: PurbaBardhaman

Email :bdokalna2@gmail.com

Memo No. | ‘gcf / K —-jt Dated: 18.01.2024

To

The District Magistrate

& Chairperson

District Ganga Committee
Purba Bardhaman

Sub:-Providing information for complying with the directions given by Hon’ble NGT vide
Copyof Order, vide OA No: 200/2014 Dated: 25/09/2023 and 24/11/2023.
Sir, .

With reference to the above, 1 am sending herewith the required information for
complying with directions given by Hon’ble NGT for your kind perusal.
Thanking you

Enclo. As stated

Yours fai Ifu

Block Development Ofﬁgél‘m ) 1[/)

i Kalna-II, Purba Bardhaman
Memo No. | $4 ) (@ [k-1 Dated:18.01.2024

Copy forwarded for kind perusal to —
1. The Additional District Magistrate (MA), Purba Bardhaman.
2. The Sub-Divisional Officer, Kalna, Purba Bardhaman.

TEIRE
Block Development Officer
Kalna-II, Purba Bardhaman

19 FEB 2024 i



Application n0.200/2014
(C.W.P No. 3727/1985)
(LA. No. 340/2022)

32329

M.C.Meheta Vs Union of India & Others, before the lordship of The NGT, Principal Bench, New

Delhi

Hon’ble NGT Order vide OA No. 200/2014 dated 25/09/2023

Point No.

Key Issues

Reply

Tl

Sewage — discharging of untreated sewage from
households, hotels, industries, hospitals, educational
institutions, and public & private offices etc. directly
into the river/tributaries

No sewage has been discharged
into the rivers. Mostly it is
managed by leach pit maintained
by GP

)

Industrial effluent discharge (including hazardous
waste) — polluted effluents from industrial estates,
tanneries, slaughter houses, textile dyeing industries,
standalone units/factories, small scale industries, and
in-house (illegal) units and find their way into Rivers
through sewerage drains, storm channels or uncapped
industrial/mixed drains

No such industrial unit are
located near the bank of river
into our jurisdiction.

7.3

Encroachment of floodplains and erosion of

embankments/river banks

No encroachment found.

7.5

Municipal Solid waste and legacy waste disposal —
there are numerous sources of solid waste generation
like domestic waste (household), plastic, electronic
waste, non-hazardous medical instruments, industrial
waste, and packaging waste etc. This solid waste
either end up in a legacy site or find their way into the
rivers (through drains/khals/canals). At many Ghats
(especially crematorium/puja) there are heaps of
organic/degradable waste lying to be washed away by
the Ganga River

Municipal wastage are managed
by Municipality itself.

Tq

Agricultural Run-off

Sensitization programme are
conducted with stakeholders
through Block and GP for
restrain from such habits

7.8

Bio-medical waste

Those are transported to the
dedicated place by the selected
agency through BMOH, Kalna 2
Block and not thrown into the
river

Sand mining - Most of the rivers
(tributaries/distributaries) are faced with the problems
of illegal sand mining and smuggling

No such cases occurred till now.

Sundarbans pollution due to sewerage and industrial
effluents discharged through Hooghly river and its

tributaries

NA

i
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Delhi

Application no.200/2014
(C.W.P No. 3727/1985)
(L.A. No. 340/2022)

M.C.Meheta Vs Union of India & Others, before the lordship of The NGT, Principal Bench, New

Hon’ble NGT Order vide OA No. 200/2014 dated 24/11/2023

Point No.

Key Issues

Reply

Sewage

a) Per day generation of sewage in each city/town
within the District.

b) Quantity of sewage treated per day, city/town wise.
¢) The number of sewage treatment plant existing and
their capacity and capacity utilization and mode of
disposalin each city/town.

d) Quantity of discharged treated sewage from each
STP, particularly for fecal coliform.

e) Time bound plan to meet the gap, if any, in
generation and treatment of sewage

f) Details of Hotels, Dharamshala and Ashram
operating without proper consent and discharging
untreated effluent and the action taken against them.
g) Water quality in river and its tributaries in abutting
districts /towns in terms of fecal coliform
(MPN/100ml)

a) 0.08 MT

b) NA

c) Sewage are being treated
through leach pit

d) NIL

e) NA

f) No such Hotel, Dharmashala
have been situated in our
jurisdiction as on date.

g) No such information available,

11

Municipal Solid Waste disposal:

a) Per day generation of Solid waste in each city/town
within the District.

b) Quantity of solid waste treated per day, in each
city/town of the District.

¢) The gap in treatment of solid waste.

d) Legacy waste and the time bound plan to treat
legacy waste.

€) The manner of utilization of the treated waste as
well as rejects arising out of remediation of legacy
waste.

f) Current status of dumping of solid waste with
reference to location.

Municipal wastage are managed
by Municipality itself.

I11

Construction and Demolition waste:

a) Total per day generation of C & D Waste within
the District.

b) The detail of plant established for the treatment of
C & D Waste including the existing capacity and

capacity utilization.

NA

4 42 4o

Block Development Officer
Kalna-II, Purba Bardhaman




Gmail - Providing information for complying with the direction given by Hon'ble NGT, 3 2 3 3 1

BDO Kalna-li <bdokalna2@gmail.com>

Providing information for complying with the direction given by Hon'ble NGT.
2 messages

BDO Kalna-ll <bdokalna2@gmail.com>

To: dm-burd <dm-burd@nic.in>

Cc: SDO KALNA ELECTION <sdokalnaelection@gmail.com>

18 January 2024 at 18:32

Sir / Madam,
Please see the attachment.

Block Development Officer
Kalna-ll Development Block
Singerkone, Purba Bardhaman

i-'ﬁ Flease consider the environment hefore printing this email

“Prin } ff~

s mail only if absolutely necessary. Save Paper. Save Treeg "
-@ Memo 159.PD
2297K

BDO Kalna-ll <bdokalna2@gmail.com>
To: districtgangacommiﬁeeprbdn@gmail.com

[Quoted text hidden]

.E Memo 159.PDF
2297K
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Government of West Bengal
Office of the Block Development Officer
Kalna-| Development Block
Lichutala :: Kalna :: PurbaBardhaman
Email :bdokalnai@gmail.com

Memo No. 1 ',}/l[

To

The District Magistrate

& Chairperson

District Ganga Committee
Purba Bardhaman

Dated. 18-01-2024

Sub:- Providing information for complying with the directions given by Hon’ble NGT vide
Copy of Order, vide OA No: 200/2014 Dated: 25/09/2023 and 24/11/2023.

Sir,

With reference to the above, I am sending herewith the required information for complying with
directions given by Hon’ble NGT for your kind perusal.

households,  hotels, industries,  hospitals,
educational institutions, and public & private
offices etc. directly into the river/tributaries

Sewage discharged from households
and community institutions are being
managed through leach pit etc
maintained by the Gram Panchayats.

Industrial effluent discharge (including hazardous
waste) — polluted effluents from industrial estates,
tanneries, slaughter houses, textile dyeing
industries, standalone units/factories, small scale
industries, and in-house (illegal) units and find
their way into Rivers through sewerage drains,
storm channels or uncapped industrial/mixed
drains

T2

No such industrial units are located
near the river and mixing of
industrial sewage in the river do not
take place.

Encroachment of floodplains and erosion of

e embankments/river banks

Encroachment of floodplains and
erosion of embankments do not pose
any threats.

Municipal Solid waste and legacy waste disposal
— there are numerous sources of solid waste
generation like domestic waste (household),
plastic, electronic waste, non-hazardous medical
instruments, industrial waste, and packaging
- waste etc. This solid waste either end up in a
i legacy site or find their way into the rivers
~. <7 \(through drains/khals/canals). At many Ghats

Municipal wastes are being managed
by the Municipality.
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(especially crematorium/puja) there are heaps of
organic/degradable waste lying to be washed
away by the Ganga River

Farmers are made aware of the
danger of agricultural run-off being

river and its tributaries

L GEfch I b o drained to the river as it will destroy
the ecosystem and soil fertility
Bio-medical wastes are not flown
7.8 Bio-medical waste into the river under Kalna-I Block
jurisdiction
Sand mining under Kalna-I block has
Sand mining — Most of the rivers | been stopped already. Stringent
19 (tributaries/distributaries) are faced with the | actions have been taken against
problems of illegal sand mining and smuggling illegal sand mining by lodging FIR
and consequent arrest of the culprits
Sundarbans pollution due to sewerage and
7.10 industrial effluents discharged through Hooghly | Not applicable for Kalna-I

a) Per day generation of sewage in each city/town
within the District.

b) Quantity of sewage treated per day, city/town
wise.

c¢) The number of sewage treatment plant existing
and their capacity and capacity utilization and
mode of disposal in each city/town.

d) Quantity of discharged treated sewage from
each STP, particularly for fecal coliform.

e) Time bound plan to meet the gap, if any, in
generation and treatment of sewage

f) Details of Hotels, Dharamshala and Ashram
operating without proper consent and discharging
untreated effluent and the action taken against
them. '
g) Water quality in river and its tributaries in
abutting districts /towns in terms of fecal coliform
(MPN/100ml)

a) 0.35 MT
b) 0.1 MT

c) Sewage are being treated through
leach pit community basis

d) 0 MT
e) NA
f) No such hotel near the river

g) Not available at this end

4 S FEB 2024

Municipal Solid Waste disposal:
a) Per day generation of Solid waste in each
city/town within the District.
b) Quantity of solid waste treated per day, in each
city/town of the District.
c¢) The gap in treatment of solid waste.
d) Legacy waste and the time bound plan to treat
legacy waste.

he manner of utilization of the treated waste

Il as rejects arising out of remediation of

Municipal solid wastes are being
managed by the Municipality.

.13
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Construction and Demolition waste:
a) Total per day generation of C & D Waste
within the District.

L b) The detail of plant established for the treatment Such data not available at this end
of C & D Waste including the existing capacity
and capacity utilization.
Yours fpithfully
Block Development Officer
: Kalna-I, Purba Bardhaman
Memo No. | F4 / ] ('L) Dated. 18-01-2024

Copy forwarded for kind perusal to —
1. The Additional District Magistrate(MA), Purba Bardhaman.
2. The Sub-Divisional Officer, Kalna, Purba Bardhaman.

Block Development Officer
Kalna-I, Purba Bardhaman

9 FEB 2024
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Government of West Bengal
Office of the Block Development Officer
Purbasthali-I Development Block

Srirampur, Purba Bardhaman

Point No. Key Issues Reply
, Sewage — discharging of untreated sewage from [Sewage discharged from households
households, hotels, industries, hospitals, |and community institutions are being
| i 7.1 educational institutions,  and public & |managed through leach pit etc |
{ ! private i maintained by the Gram Panchayats. ||
' offices etc. directly into the river/tributaries
I —— - -
| Industrial effluent discharge (including hazardous
i waste) — polluted effluents from industrial estates,
l tanneries, slaughter houses, textile dyeing  |no such industrial units are located
| industries, standalone units/faw;ctories, small scale near the river and mixing of |
l 7.2 industries, and in-house (illegal) units and find |4 (ria| SEaEE T e ver donot
!‘ their way into Rivers through sewerage drains, take place. ;
storm channels or uncapped industrial/mixed :
; drains ' '
' Encroachment  of floodplains . and erosion of [Encroachment of flood plains and '
703 embankments/river banks erosion of embankments do not pose |
any threats, i
| Municipal Solid waste and IegaE:ym;v;sfe disposal — it
| there are numerous sources of solid waste b
Zeneration like domestic waste (household),
A5t i , non- edi : . )
ctromc was?e o ha;a agas :'cal Not applicable for this Block as it
, s, industrial waste, and packaging : i
; ,!‘;P ; : i 7 situates at rural area ;
PR/ T This solid waste either end up in a |
A o¢a;si'3‘45 Hadileia or find their way into the rivers i
.(u‘,f}-‘? .-#ﬂﬁ!ﬂi“ ' ains/khals/canals). At many Ghats !
3, . i
C‘)‘ 5 No, |

Memo No 1@‘}&

To

The District Magistrate & Chairperson
District Ganga Committee

Purba Bardhaman

i

B
'
i
[
1

Sub:- Providing information fo}‘ complying with the directions given by Hon'ble NGT
vide Copy of Order, vide OA No: 200/2014 Dated: 25/09/2023 and 24/11/2023.

Sir,

With reference to the above, | am sending herewith the required information for complying with

directions given by Hon'ble NGT for your kind perusal.

BT \'M ‘)'10125

| Hon'ble NGT Order viél_e, OA No. 200/2014 dated 25/09/2023




river and its tributaries

O
(especially crematorium/puja) there are heaps of
rganic/degradable waste lying to be washed
_______ A way by the Ganga River . A S
' Farmers are made aware of the |/
] danger of agricultural run-off being ;
7.7 Agricultural Run-off drained to the river as it will destroy ;
the ecosystem and soil fertility
Bio-medical wastes are not flown
78 Bio-medical waste into the river under Purbasthali-|
Block jurisdiction I
Ll ik - N Gt e sand mining under Purbasthali-l block |
i : has been ‘ stoppedalready. . '
79 |tributaries/distributaries) . are faced i ommEpnt : &
with  the ; actions have been taken against |
illegal sand mining by lodging FIR and |
problems of illegal sand mining and smuggling g il
consequent arrest of the culprits
Sundarbans pollution due to
sewerage and |
7.10 industrial effluents discharged through Hooghly  [Not applicable for Purbasthali-|

Hon'ble NGT Order vide OA No. 200/2014 dated 24/11/2023

Sewage

Per day generation of sewage in each city/town within
the District.

Quantity of sewage treated per day, city/town wise.
The number of sewage treatment plant existing and
their capacity and capacity utilization and mode

URAPN/1OAMm 1Y

of disposal in each city/town.

Quantity of discharged treated sewage from each
STP, particularly for fecal coliform.

Time bound plan to meet the gap, if any, in
seneration and treatment of sewage

Details of Hotels, Dharamshala and Ashram
operating without proper consent and discharging
untreated effluent and the action taken against
them.

Water quality in river and its tributaries in
abutting districts /towns in terms of fecal coliform

0.21 MT
0.1 MT |
Sewage are being treated through leach |
pit community basis |
0 MT '
NA W

No such hotel near the river
Not available at this end

Municipal Solid Waste disposal:
Per day generation of Solid waste in each
city/town within the District:

- fQuantity of solid waste treated per day, in each

town of the District. |

X xh&gap in treatment of solid waste.

/ waste and the time bound plan to treat legacy

Municipal solid wastes  are
being

managed by the Gram Panchayats
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|
|
e

CORSUUC[!OI’] and Demolrtlcm waste

District.

capacity utilization,

Total per day generatlon of C& D Waste within the

The detail of plant estabhshed for the treatment of |such data not available at this end
C & D Waste mcludlng the exrstmg capacity and

This is for your kind 1nformat10n and ta!kmg necessary action

Mewmero- 257 | Cj

Copy forwarded for kind pefusal U

Yours faithfully,

Block mhpment Officer,
Purbasthali-I Development Block
Sriram ur, ba Bardhaman

2196122y

The Additional District Magistrate (MA), Purba Bardhaman.
The Sub-Divisional Officer, Kalna, Purba Bardhaman.

Block Development Officer,
Purbasthali-I Development Block
Srirampur, Purba Bardhaman

32337
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Gavernment of West Bengal

Office of the Block Development Officer
Purbasthali-II Development Block
Patuli, Purba Bardhaman
E-mail: miscell.nurba2@email.com. Phone: 03453-248 496/812

Memo No: _32 | Date: 2/ 52_/2024

To

The District Magistrate & Chairman
District Ganga Committee

Purba Bardhaman

Sub:- Praviding information for complying with the directions given by Hon’ble NGT vide Copy of Order, vide OA No:
200/2014 Dated: 25/09/2023 and 24/11/2023.

Sir,
With reference to the above, I am sending herewith the required information for complying with directions given by Hon'ble NGT for
your kind perusal.

Hon’ble NGT Order vide OA No 200/2014 dated 25/09/2023
Point No | Key Issue Reply
7.1 sewage — discharging of untreated sewage from Sewage are being managed by the use of leach peat.

households, hotels, industries, hospitals, educational
institutions, and public & private offices ete. directly
into the river/tributaries

72 Industrial effluent discharge (including hazardous No such industrial unit is found in this area.
wasle) — polluted effTuents from industrial estates,
tanneries, slaughter houses, textile dyeing industries,
standalone units/factories, small scale industries, and
in-house (illegal) units and find heir way into Rivers
through sewerage drains, storm channels or tncapped
industrial/mixed drains

73 Encroachment of foodplains and erosion of No such threats., - N
embankments/river banky ]
73 Municipal Solid waste and legacy waste disposal — N/A

here are numerous sources of solid waste veneration
like domestic waste (household), plastic, electronic
waste, non-hazardous medical instruments, industrial
waste, and packaging waste etc. This solid waste
either end up in a legacy site or find thejr way into
the rivers (through drains/khals/canals). At many

S ;Gl‘rm_s&(ésjké%ml]y crematorivim/puja) there are heaps
.;_f&ffgfgﬂﬂ@l@{;ﬁgr"ad&pie waste lying to be washed away

[ by the Gaiiga Rivei
] 1 ™ " ; : .
CAgritulanal Run/bffy| No agricultural run-off is drained to the river.

| ’;'iﬁié'—lh‘iié@ﬂ*oaﬂ' yatige |1 No bio-medical wastes are mixed in river.
| oA and! ; A Most HFthe rivers No such activity found and immediate action is taken by the
! L z‘:ﬁnﬁﬁ_ € isty butmﬁ. s) are faced with the problems authority if found such type of incident.
3 O N D i Wéﬂgéﬁﬁﬁéﬁmd smuggling
?“}2‘;\”;\;‘5&@:@&{&6@1’9{{ due to sewerage and industrig| N/A

s e
e ! @ﬁmﬁm &:}Erl)xfygud through Fooghly river and its
“Fuibuaries—

A S s LA ‘]
i 9 FEB 2024 4 50




Hon’ble NGT Order vide OA No 200/2014 dated 24/11/2023
Sewuge Per day generation of sewage in each 0.2 MT
city/town within the District. Quantity of sewage 0.1 MT

treated per day, city/town wise. The number of Sewage are being managed by the use of leach peat,
sewage treatment plant existing and their capacity 0.0 MT

and capacity utilization and mode of disposal in each | N/A
city/lown, Quantity of discharged treated sewage No hotels beside Ganga

from each STB, particularly for fecal coliform. Time
bound plan to meet the gap, if any, in generation and
treatment of sewage Details of Hotels, Dharamshala
and Ashram Operating without proper concent and
discharging untreated effluent and the action taken
against them. Water quality in river and its tributaries
in abutting districts /towns in terms of fecal coliform
(MPN/100mI)
Municipal Solid Waste disposal: er day generation of
Sclid waste in each city/town within the Dictrier
Quantity of solid waste treated per day, in each
city/town of the District. The gap in treatment of
solid waste. Legacy waste and the time bound plan 1o
treat legacy waste. The manner of utilization of the
treated waste as well as rejects arising out of
remediation of legacy waste. Current status of
dumping of solid waste with
Construction and Demolition waste:
Total per day generation of C & D waste within the
District '
The detail of plant established for the treatment of ¢
& D waste including the existing capacity and
capacity utilization.

N/A

The waste are being managed by the Gram Panchayats.

Your thtully

o]
Block Devel&hment fficer

Purbasthali-11 Deveio mept 43 by
i Devaloptieit Olfieer
e weloprent Bleck
Pubasineli-i Heveiopriart & E
Pawl,Paba Rardhana

ARNEXURE

i 9 FEB 2024 e St
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OFFICE OF THE EXECUTIVE OFFICER
KATWA-II PANCHAYAT SAMITI

VILL + P.O. — DAINHAT, P.S. — KATWA

(Tt — o TG, (A7 - 4 300} DIST.: PURBA BARDHAMAN, PIN: 713502
ST T — bdokatwatwo@gmail.com Email: bdokatwatwo@gmail.com
Memo No. 56/ Ps O Dated. 18-01-2024
To m L - UoeKEt N P ¢
The District Magistrate 1&‘0

& Chairperson
District Ganga Committee <
Purba Bardhaman

Sub:- Providing information for complying with the directions given by Hon’ble NGT vide
Copy of Order, vide OA No: 200/2014 Dated: 25/09/2023 and 24/11/2023.
Sir,
With reference to the above, I am sending herewith the required information for complying with directions given by
Hon’ble NGT for your kind perusal.

Hon’ble NGT Order vide OA No. 200/2014 dated 25/09/2023

A

7.1 Sewage — discharging of untreated sewage from households, hotels, ' Sewage dlscarged from house san coulty )

industries, hospitals, educational institutions, and public & private institutions are being managed through filter
offices etc. directly into the river/tributaries chember etc maintained by the Gram Panchayats.

7.2 industrial effluent discharge (including hazardous waste) — polluted No such industrial units are located near the river and
effluents from industrial estates, tanneries, slaughter houses, textile mixing of industrial sewage in the river do not take
dyeing industries, standalone units/factories, small scale industries, place.

and in-house (illegal) units and find their way into Rivers through
sewerage drains, storm channels or uncapped industrial/mixed drains .
7.3 Encroachment of floodplains and erosion of embankments/river banks | Encroachment of floodplains and erosion of
embankments do not pose any threats. '
7.5 Municipal Solid waste and legacy waste disposal — there are numerous | Municipal wastes are being managed by the
sources of solid waste generation like domestic waste (household), Municipality.

plastic, electronic waste, non-hazardous medical instruments,
industrial waste, and packaging waste etc. This solid waste either end
up in a legacy site or find their way into the rivers (through :
drains/khals/canals). At many Ghats (especially crematorium/puja) S .
there are heaps of organic/degradable waste lying to be washed away .
by the Ganga River

74 Agrfigul,tu»mgq»:gﬁh Farmers are made aware of the danger of agricultural
V7 ) 1 :’fi\. *;N\\ run-off being drained tt? 'the river as it will destroy the
A AN BN NN ecosystem and soil fertility
7877 Big}fﬁﬁiica] wasteN N Bio-medical wastes are not flown into the river under
g | LR RUJ \ s 2\ Katw-1l Block jurisdiction
7.9 7| $dnd minin I ost of the rivers (tributaries/distributaries) are faced Sand mining is not practice under this block .
il WifﬁMéE ¥tls 6f illegal sand mining and smuggling
ALY LA
W ";"A\\?"' Exp.-1 f'.’is";?[ﬁil.‘",.-’;'?{v /‘;’
7.10x\}\:_sﬁ£1,&apba_g§p_quu;figg¢{o sewerage and industrial effluents Not applicable for Katwa-Il
discharged throug *Habghly river and its tributaries
T 4 T

T

e 200, Kot i /.-’ o, MA

1 9 FEB 2024 s



Hon’ble NGT Order vide OA No. 200/2014 dated 24/11/2023

Key Issues

Sewage

a) Per day generation of sewage in each city/town within
the District.

b) Quantity of sewage treated per day, city/town wise.

c) The number of sewage treatment plant existing and
their capacity and capacity utilization and mode of
disposal in each city/town.

d) Quantity of discharged treated sewage from each STP,
particularly for fecal coliform.

e) Time bound plan to meet the gap, if any, in generation
and treatment of sewage

f) Details of Hotels, Dharamshala and Ashram operating
without proper consent and discharging untreated
effluent and the action taken against them.

g) Water quality in river and its tributaries in abutting
districts /towns in terms of fecal coliform (MPN/100ml)

a) 0.35 MT
b) 0.1 MT

c) Sewage are being treated through leach
pit community basis

d) 0 MT
e) NA
f) No such hotel near the river

g) Not available at this end

I

Municipal Solid Waste disposal:

a) Per day generation of Solid waste in each city/town
within the District.

b) Quantity of solid waste treated per day, in each
city/town of the District.

c) The gap in treatment of solid waste.

d) Legacy waste and the time bound plan to treat legacy
waste.

e) The manner of utilization of the treated waste as well
as rejects arising out of remediation of legacy waste.

f) Current status of dumping of solid waste with reference
to location.

Municipal solid wastes are being managed
by the Municipality.

Construction and Demolition waste:
otal per day generation of C & D Waste within the

Such data not available at this end

Memo No. Qe/f QZ)/{'S

Copy forwarded for kind perusal to —

1. The Additional District Magistrate(MA), Purba Bardhaman.

2. The Sub-Divisional Officer, Katwa, Purba Bardhaman.

.1‘-._-.!. v«

TR
N BTy

e p\ B TR

1 9 FEB 2024 st 53

Yours faithfully

Block I%pment Officer

Katwa-II, Purba Bardhaman

Dated. 18-01-2024

Block Development Officer
Katwa-II, Purba Bardhaman
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j _ (mvemment {}f West Bengal
Office of the Block Land & Land Reforms Officer .
Ketugram-1 ¥ ke Gangatka-i »e ?urba Bardhamnn :
Phone No. 03453~ 2?&343/ email id: amii@omail.com
MemoNo ¢ 5 5 /BL & LRO/Ketugram-11/24 Dated, 19.01.2024
T he Blogk Development Oﬁ' cer,
Ketugran:-{1,
Sub:- Information regarding for making compliance report with direction
given by Hon’ble NGT .
Ref - Your memo.no. 178Exh Dated, 18.01.2024
Madam

in reference to the above, [ would like to inform you that no cases were registered with a
vear against iilegal mines in the bed or flood plains of river Ganga and its tributaries as there s
anly one sand mining that in the jurisdiction of B.L, & L.R.O, Ketugram-1l which is closed for

PWO VEErS,

o

&
“Block Land & @ Ref'csmx Officer

N _ Ketugram-[f
0y T }gﬁ\ _ Gangatikuri : Purba Bardhaman
;f/ ‘;/ o "wf:}‘ ; Bivek Lomd & Langd Before 3
/ / R 1.5 satog g, Gangatinrl Borba e

{f e (PURBA & Piscing) \
( BARDY LR D‘HTR;G" l‘?’ ]

Reg. No.-21437 i/
\\\\(’1 \Dt Exp.-18 v/

This 1s for favour of your kind perusal.

TOFEB 2004 gy
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COMPLIANCE REPORT WITH DIRECTION GIVEN BY HON’BLE NGT
Date of Hearing — 25.09.2023

Name of the District: Purba Bardhaman

Name of the Block : Ketugram-|

Name of Ganga Borderign Gram Panchayats : 1) Sitahati 2) Mougram
Key Points and the present status under this block

1. Sewage - discharging of untreated sewage from households, hotels,
industries, hospitals, educational institutions, and public & private offices etc.
directly into the rlver/tr:butarles - Black and Yellow water from households,
educational institutions and public & private offices are being managed by
soakpits. Grey water is bemg managed with leach pits , soakpit with tubewell
platform etc.

2. Industrial effluent disch@arge (including hazardous waste) — polluted effluents
from industrial estates, tanneries, slaughter houses, textile dyeing industries,
standalone units/factories, small scale industries, and in-house (illegal) units
and find their way into Rivers through sewerage drains, storm channels or
uncapped mdustnal!m:xed drains. Being rural area, there is no major industry
in this area. i

3. Encroachment of ﬂoodplams and erosion of embankments/river banks
minimize erosion of embankments / river banks , schemes have been taken by
Forest Department for afforestation by Roadside of NABARD Road from
Naliyapur Village upto Keuguri Village. Some afforestation work has been done
at Sitahati Village under MGNREGS Scheme. Land ldentified for afforestation
at Naihati Masir Sanko. To minimize encroachment of floodplains, Gram
Panchayat does not entertain any construction by the river side.

4. Municipal Solid waste and legacy waste disposal — there are numerous
sources of solid waste generation like domestic waste (household), plastic,
electronic waste, non-hazardous medical instruments, industrial waste, and

vackaging waste etc. This solid waste either end up in a legacy site or find

Ahplg way into the rivers (through drains/khals/canals). At many Ghats
spetially crematorium/puja) there are heaps of organic/degradable waste

e washed away by the Ganga River : Solid Waste Management Unit

Wn built at Naliyapur IMIS village of Sitahati Gram Panchayat and

IS Village of Mougram Gram Panchayat which are fully operational.

AogiiAbn to that temporary collection centres are present at river sides for

ADXOn of plastics and bio degradable wastes. Presently, plastics are

W#ied and sent to the PWM Unit at Nimdaha of Purbasthali-1l Dev. Block at

regular interval.

ANNEXURE
| CFEB 204 | ®ss

i PURBA & PAS ¥
‘}% %\glﬁwm {‘ . 1 )




3234

Agricultural Run-off : Awareness campaign and meeting are regularfy arranged with
a focus to use organic manure to minimize chemical fertilizers and the pollution
caused by it. :

5. Bio-medical waste : BIO medacal wastes generated from KetugramuBP' 'and
sub-centres are taken away by the contracts (RVD, Burdwan) at regular mt‘erva!

6. Sand mining — Most of the rivers (tributaries/distributaries) are faced with
the problems of illegal sand mining and smuggling. : Frequent raids are carned
out with BL&LRO & Ketugram Police at Sand lifting point of River Ajay "

L Mugdarbans pollution due to sewerage and industrial efﬂuents d:scharged
- T 3_‘#_ f;tﬁr h Hooghly river and its tributaries.” : Very little sewe‘ g *apd mdustnal
74 are discharged from this block’s jurisdiction area;; ]

UREA & pa “‘f \
TN DidtRier | (\
&), No..2 i \,\ g) 0&7)‘]
- BAp.~ 16y 2025 K Block De\ﬁjopme;nt_ :
...—-'/":i\' /4 |
o OF TR/ ! ogfn Ketugram-ll Dev. Block
e MM ELUR 7.
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COMPLIANCE REPORT WlTH DIRECTION GIVEN BY HON’BLE NGT
| Date of Hearing — 24.11.2023 |

Name of the District: Purba Bardhaman

Name of the Block : Ketugram-II

Name of Ganga Bordering Grarr__f Panchayats : 1) Sitahati 2) Mougram
The following information are available under this block

I.  Sewage

a) Per day generation of sewage in each city/town within the Block : There is no big
city/town or industry in this block which can generate sewage, though households ,
offices , institutions generate negligible amount of sewage in open.

b) Quantity of sewage treated per day, city/town wise : As the quantity of sewage is
negligible and sewage of household, office , educational institutes are managed with
soakpits , there is no urgent need of Sewage Treatment Plant right now.

¢) The number of sewage treatment plant existing and their capacity and capacity
utilization and mode of disposal in each city/town: As the quantity of sewage is
negligible and sewage of household, office » educational institutes are managed
with soakpits , there is no urgent need of Sewage Treatment Plant right now.

d) Quantity of discharged treated sewage from each STP, particularly for fecal
coliform : As the quantity of sewage is negligible and sewage of household, office,
educational institutes are managed with soakpits , there is no urgent need of
Sewage Treatment Plant right now.

€) Time bound plan to meet the gap, if any, in generation and treatment of sewage:
As the quantity of sewage is negligible and sewage of household, office ]
educational institutes are managed with soakpits , there is no urgent need of
Sewage Treatment Plant right now.

f) Details of Hotels, Dharamshala and Ashram operating without proper consent
and discharging untreated effluent and the action taken against them: There are
no such big hotels / dharmashala / Ashram that emits sewage in large quantity.

g) Water quality in river and its tributaries in abutting districts /towns in terms of fecal
coliform (MPN/100ml) : below danger level

aal Solid Waste disposal:

day generation of Solid waste in each city/town within the District : Not
icable .

gacy waste and the ti:rr;e bound plan to treat legacy waste. Not Applicable

e) The manner of utilizatjo@n of the treated waste as well as rejects arising out of
remediation of legacy waste. Not Applicable

) Current status of dumping of solid waste with reference to location. Not Applicable

9 FEB 2024 B 57



V.

VI

VII.

VI,

Construction and Demolition \&aste:
a) Total per day generation of C & D Waste within the Block. : 10 Qtl. bl '

b) The detail of plant established for the treatment of C & D Waste ih_.(;:'lqaing the
existing capacity and capacity utilizatior. : Centralised plant R

Industrial Effluent discharge ,'

a) Number of indusftrial:gnit discharging their effluent treated/untreated in river
Ganga and its tributaries and details of defaulting industrial units. - NIL

b) Total daily generation of such industrial waste within the District. — N/A
¢) The manner of treatment of the industrial waste so generated. — N/A

d) The discharge effluent analysis from the CETP and ETP treating the industrial waste
from each outlet. — N/A

e) The per day generation of industrial solid waste and manner of its treatment and
disposal in the District. - N/A

Regulation of Flood Plain Zone:

) if the flood plain zone Has been demarcated and the extent of encroachment on
the tlood plain zone in the District. : Yes, There is no encroachment on the flood
plain zone. -

The details of direct discﬁarge of pollutants by the encroachers by the side of the river
Ganga and its tributaries in the District . N/A

Bio medical Waste:
a} The per day total generation of bio medical waste in the District. — 30 Kgs.

b) The manner of its treatment and disposal: Bio medical wastes generated from
Ketugram BPHC and sub-centres are taken away by the contractors (RVD, Burdwan) at
regular interval.

Mining:

a) Number of cases registered within a year against illegal mining in the bed or flood
plains of river Ganga and its tributaries and details of enforcement of mining policy
of State and “Enforcement & Monitcring Guidelines for Sand Mining”
(EMGSM-2020) and Sustainable Sand Mining Management Guidelines 2016. — NIL

(\
. \&_,{‘U}i}j_ Pl
Block De@gfbpment Officer
Ketugram-li Dev. Block




NYFICE OF THE BLOCK DEVELOPMENT OFFICER
. KHANDAGHOSH DEVELOPMENT BLOCK
SAGRAI::PURBA BARDHAMAN :: PIN -713424
E-mail 1d: bdo.khandaghosh{@gmail.com

Memo No:

To

GOVERNMENT OF WEST BENGAL

)

410

The District Magistrate & Chairperson
District Ganga Committee
Purba Bardhaman

Sub: Providing information for complying

e B2 AT

QU OgFd A
ﬂﬁ@?::ﬁfﬁﬁ::ﬁﬁﬂﬁ-%oma

Date:07-02-2024

ith the directions given by Hon’ble NGT

vide Copy of Order, vide OA No: 200/2014 Dated: 25/09/2023 and 24/11/2023.

Sir,

With reference to the above, T am sending herewith the require

with directions given by Hon’ble NGT for your kind perusal.

d information for complying

Hon'ble NGT Order vide OA No. 200/2014 dated 25-09-2023

etc. These solid wastes either end up in a legacy site or find
\ the rivers (through drains/khals/canals}. At many

matorium/puja) there are neaps of
yastes lying to be washed away by the

Point
Key Issue Repl
No. y Issues ply -
: : Sewage discharged from households and
Sewage — discharging of untreated sewage from households, B e g : :
; . : ; = = community institutions are being managed
7.1 | hotels, industries, hospitals, educational institutions, and public e o
. : - : e g : through leachpit, Filter Chamber etc.
& private offices etc. directly into the river/tributaries. il _
maintained by the Gram Panchayats.
Industrial effluent discharge (including hazardous waste) -
polluted effluents from industrial estates, tanneries, slaughter , . .
; e i : . ; No such industrial units are located near the
houses, textile dyeing industries, standalone units/factories, | . . ; : -
7.2 ; . i ; _ : | river and mixing of industrial sewage in the
small scale industries, and in-house (illegal) units and find their -
. . e river do not take place.
way into Rivers through sewerage drains, storm channels or
uncapped industrial/mixed drains.
] Encroachment of floodplair s and erosior: of
Encroachment of floodplains and erosion of 4 y B
1.3 ) embankments/river banks do not pose any
embankments/river banks. ,
threats. |
Municipal Solid waste and legacy waste disposal — there are
numerous sources of solid waste generation like domestic
waste (household), plastic, electronic waste, non-hazardous
medical instruments, industrial waste, and packaging waste 2 ) . s
25 ' ! pRcsaRT e ) | Not applicable for this Block as it is not in

Municipal area.

Farmers are made aware of the danger of
agricultural run-off being drained to the river
as it well destroys the ecosystem and soil
fertility.

Bio-medical wastes are not flown into the

river under Khandaghosh Block jurisdiction. |

ARES
Sand mining — Most of the rivers (tributaries/ distributaries) are
faced with the problems of illegal sand mining and smuggling.

Sand mining under Khandaghosh Block has
been stopped already. Stringen actions have
been taken against illegal sand mining by
lodging FIR and consequent arrest of the
culprits.

18 FEB 2024 G959
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32 34 &charged through Hooghly river and its tributaries.

aarpans poliution aue to sewerage ana inaustrial ermiuents

‘ Not applicable for Khandaghosh Block

Hon'ble NGT Order vide OA No. 200/2014 dated 24-11-2023

Sewage

a) Per day generation of sewage in each city/town within the District.
b) Quantity of sewage treated per day, city/town wise.

c) The number of sewage treatment plant existing and their capacity
and capacity utilization and mode of disposalin each city/town.

d) Quantity of discharged treated sewage from eacii STP, particularly
for fecal coliform.

e) Time bound plan to meet the gap, if any, in generation and
treatment of sewage

f) Details of Hotels, Dharamshala and Ashram operating without
proper consent and discharging untreated effluent and the action
taken against them.

g) Water quality in river and its tributaries in abutting districts
/towns in terms of fecal coliform (MPN/100ml)

0.21 MT !
0.1 MT |
Sewage are being treated through leach |
pit/ filter chamber community basis '
0MT

NA

No such hotels near the river

Not available at this end

Municipal Solid Waste disposal:

a) Per day generation of Solid waste in each city/town within the
District. '

b) Quantity of solid waste treated per day, in each city/town of the
District.

c) The gap in treatment of solid waste.

d) Legacy waste and the time bound plan to treat legacy waste.

e) The manner of utilization of the treated waste as weli as rejects
arising out of remediation of legacy waste.

f) Current status of dumping of solid waste with reference to iocation

Not applicable for this Block as it is not
in Municipal area.

il

Construction and Demalition waste:

a) Total per day generation of C & D Waste within the District.

b) The detail of plant established for the treatment of C & D Waste
including the existing capacity and capacity utilization.

Such data not available at this end.

This is for your kind information and taking necessary action.

Yours faithfully,

Memo No: /.;IO} 1 ('9,)
Copy forwarded to:
1) The Additional District Magistrate (MA). Purba Barchaman for kind perusal.
2) The Sub D1v151onal Officer, Bardhaman Sadar (South) Sub-Division for kind perusal.

i
{ 1) *
1] l! - u
‘\\\(“::1\ S' Fi ..? :}, . /‘
‘\»__\.( .v” My D 5f ”‘“S/M !

N\ F e {sb)‘% ‘/‘{ ;

N < OF ‘q&/:{f’,
TREETT 4 0 PED ana B co
- R;J ?@251

Block Dévelopment Officer
Khandaghosh Development Block
Sagrai, Purba Bardhaman

Date: 07-02-2024

Block Dévefopment Officer
Khandaghosh Development Block
Sagrai, Purba Bardhaman
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GOVERNMENT OF WEST BENGAL

Office of the Block Development Officer
Galsi-I Development Block
Budbud % Purba Bardhaman

-—

Memo no.: 189 Date: 02/02/2024

To,

The District Magistrate & District Chairperson
Purba Bardhaman

(Municipal Affairs Section)

Subject: Providing information for complying with the directions given by Hon’ble NGT
vide copy of Order, vide OA No: 200/2014 Dated: 25/09/2023 & 24/11/2023.
Sir,

With reference to the above, I am sending here with the required information for complying with directions given by
Hon'ble NGT for your kind perusal.

Hon’ble NGT Order vide OA No. 200/2014 dated 25/09/2023

Point No. Key Issues Reply
Sewage - discharging of untreated sewage from households, Adequate number of Leach Pits have been
7.1 hotels, industries, hospitals, educational institutions, and public & | constructed to manage sewage by the Galsi-
private offices etc. directly into the river/tributaries. I Panchayat Samity under its jurisdiction.

Industrial effluent discharge (including hazardous waste) -
polluted effluents from industrial estates, tanneries, slaughter

: 2 No such industrial units are located near
houses, textile dyeing industries, standalone units/factories, small

7.2 scale industries, and in-house (illegal) units and find their way the rwer and mixing of industrial SEWOEC I
into Rivers through sewerage drains, storm channels or uncapped the river don not take place.
industrial/mixed drains.

73 Encroachment of floodplains and erosion of Encroachment of flood plains and erosion of

: Embankments / river banks. embankments do not pose any threats.

Municipal Solid waste and legacy waste disposal - there are
numerous sources of solid waste generation like domestic waste
(household), plastic, electronic waste, non-hazardous medical

75 instruments, industrial waste, and packaging waste etc. This solid | 2 nos. of SWM units are operational for

waste either end up in a legacy site or find their way into the disposal of social waste in the rural areas.
rivers (through drains/khals/canals). At many Ghats (especially

avetes torium/puja) there are heaps of organic/degradable waste
S "lymgftp- washed away by the Ganga River.

i Farmers are made aware of the danger of
off agriculture run-off being drained to the
river as it will destroy the ecosystem and
soil fertility.

Bio-medical wastes are not flown into the
river under Galsi-I Block jurisdiction.

\§ fost of the rivers (tributaries/distributaries) are Stringent actions have been taken against
\\ problems of illegal sand mining and smuggling. illegal sand mining,
G OF W
o —peSTndar - odustrt
{"Stndarbans pollution due to sewerage and industrial effluents ; ;
7.10 discharged through Hooghly river and its tributaries.” Not applicable for Galsi-1.

i § FEB 204 add
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Hon’ble NGT Order vide OA No.200/2014 dated 24/11/2024

Sewage

a) Per day generation of sewage in each city/town within
the District.

b) Quantity of sewage treated per day, city/town wise.

¢) The number of sewage treatment plant existing and their
capacity and capacity utilization and mode of disposal in
each city /town.

d) Quantity of discharged treated sewage from each STP,
particularly for fecal coliform.

e) Time bound plan to meet the gap, if any, in generation
and treatment of sewage

f) Details of Hotels, Dharamshala and Ashram operating
without proper consent and discharging untreated effluent
and the action taken against them.

g) Water quality in river and its tributaries in abutting
districts /towns in terms of fecal coliform (MPN/100ml)

a) Not applicable for this block as it is
situated at rural area.

b) NA

c¢) Sewage is being treated through
community Leach Pit and Soak Pit.

d) NIL

e) NA

f) No such hotel near the river.

g) NA

11

Municipal Solid Waste disposal:

a) Per day generation of Solid waste in each city /town
within the District.

b) Quantity of solid waste treated per day, in each
city/town of the District.

c) The gap in treatment of solid waste.

d) Legacy waste and the time bound plan to treat legacy
waste.

e) The manner of utilization of the treated waste as well as
rejects arising out of remediation of legacy waste.

f) Current status of dumping of solid waste with reference
to location.

Not applicable

I1

Construction and Demolition waste:

a) Total per day generation of C & D Waste within the
District.

b) The detail of plant established for the treatment of C & D
Waste including the existing capacity and capacity
utilization.

Such data not available at this end

This is your kind information and taking necessary action.

Memo no.: 189/1(2)

Copy forwarded for information to -

1. The Additional District Magistrate (MA), Purba Bardhaman.

2. The Sub-Divisional Officer, Sadar North, Purba Bardhaman.

&

F3FEE M o

Block Development Officer
Galsi - 1 Development Block
Budbud, Purba Bardhaman

Date: 02/02/2024

\W ,

Block Development Officer
Galsi - I Development Block
Budbud, Purba Bardhaman
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M\ GOVERNMENT OF WEST BENGAL
OFFICE _OF THE BLOCK DEVELOPMENT OFFICER

GALSI - Il DEVELOPMENT BLOCK

GALSI : PURBA BARDHAMAN
mail: bdogalsiz@gmail.com :&&: 0342 — 2450243

Memo No. 2,56 / Bbo / Gr1-IC Dated: 0 3 /02/2024

To

The District Magistrate & District Collector
Purba Bardhaman
(Municipal Affairs Section)

Subject:- Providing information for complying with the directions given by Hon'ble NGT
vide Copy of Order, vide OA No 200/2014 Dated:25/09/2023 and 24/11/2023.
Sir,
With reference to the above, I am sending herewith the required information for complying
with directions given by Hon'ble NGT for your kind perusal.

Hon'ble NGT Order vide OA No. 200/2014 dated 25/09/2023

Point No. Kev Issues Reply
Sewage —discharging of untreated sewage from households, Sewage discharged from households
hotels, industries, hospitals, cducational institutions. and and community institutions are being
7.1 public & Private ofTices ele. directly into the managed through GWM works under
river/tributaries SBM (G) maintained by the Gram

Panchayats.

Industrial effluent discharge tincluding hazardous wasie)
-polluted effluents from industrial estates, wnneries.

slaughter houses. textile dyeing industries, standalone No: such industrial units aee located
i u‘mlﬁ-'la;lulnl :f:,. snml]‘sculc u?duslrm.s, ElI'lLl‘]l"l—hULth‘ near the river and mixing of

-z (illegal) units and find their way into Rivers through industrial sewage in the river does
sewerage drains, storm channels or uncapped not take place.
industrial/mixed drains

Encroachment ol flood plaing  and erosion of  |Encroachment of flood plains and
73 embankments/river hanks. ro crosion of embankments or river banks

is not an issue of concern.

Municipal Solid waste and legacy waste disposal -there
are numerous sources of solid waste generation like ®
domestic waste thouschold ). plastic. electronic
waste, non-hazardous medical mstruments

; : . o ; Not applicable 1or Galsi — H Developmeiit
industrial waste, and packaging waste ete. This solid

vaste either end up in a legacy site or find their way Bloctun s aitvatof oural e
g the rivers (through drains/khals/canals). At

+ Gihats (especially/ Crematorium/Puja) there are
of organic/degradable waste lying to be washed

Page 1 of 3
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Farmers are made aware of the danger of
o ; e Agricultural run-off being drained to the
7.7 Agreultural Run —oft river as it will destroy the Ecosystem and
soil fertility.
Bio — medical wastes are not moved into the
7.8 Bio — medical waste. river under Galsi — [1 Development Block
jurisdiction.
; r ; - 4 lllegal Sand mining under Galsi — 11
; Sand mining — Most of the rivers (Tributaries / Development Block has been stopped
7.9 distributaries) are faced with the problems of illegal sand  jalready. Stringent action have been taken
mining and smuggling Egainst illegal Sand mining by lodging FIR
i nd consequent arrest of the culprits.
Sundarbans - pollution due to sewerage and industrial ) . ;
7.10 effluents  discharge  through Hooghly river and its TE\;IIOOIC;(!pphcabIe for Galsi — 11 Development
tributaries
O TA R
A 14 L | by ™
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Hon’ble NGT Order Vide OA No. 200/2014 Dated 24/1 1/2023
Sewage — a) No such City/Town comes unde
(@) Perday generation of sewage in each City/Town the jurisdiction of this rural
within the District. Development Block.
(b) Quantity of sewage treated per day, city/town wise. b) N.A.
(¢) The number of sewage treatment plant existing and ¢) Sewage is being treated through
their capacity and capacity utilization and mode of community basis leach pits & soak
Disposal in each city/town. pits.
I d) Quantity of discharged treated sewage from each STP. d) NIL
Particularly for fecal coliform,
(¢) Timge h(jund plan to meet Flw gap, il any, in &) NA
generation and treatment of sewage.
1) Details of Hotels, Dharmashala and Ashram
operating without proper consent and discharging f)  No such Hotel near the River.
untreated effluent and the action taken against them.
£) Water Quality in river and its wibutaries in abutting g) NA
districts/town in terms of fecal coliform
(MPN/TOOM 1)
Municipal Solid Waste Disposal:
(a) Per day generation of Solid Waste in each city/town
within the district.
b)  Quantity of Solid Waste treated per day. in each
city/town of the district.
I ¢} The Gap in treatment of solid waste. N o
. icable
d) Legacy waste and the time bound plan to treat BLEpplica
legacy waste.
¢)  The manner of utilization of the treated waste as
well as rejects arising out of remediation of legacy
waste. Current status of dumping of solid waste with
reference to location
Construction and Demolition Waste:
a)  Total per day generation of C & D waste within the
. District. Y . .
11 = sz : . - Such data not available at this end
b)  The detail of plant established for the treatment of ¢
& D waste including the existing capacily and
capacily utilization.

This is for your kind information and taking necessary action please.

e

Ji. block Dev Offi
Galsi - li, Block

ANWEXURE

19 FEB 2024

Yours faithfully,

/

-Block Development Officer
Galsi — IT Development Block

Biock Dev. Officer

i
il

Galsi-1! Block Page 3 of 3



S
Government of West Bengal
Office of the Block Development Officer
Jamalpur :: Purba Bardhaman
Memo No. 836 /BDO/JAM Date: 08.02.2024
| To,

The District Magistrate & Chairperson
District Ganga Committee
Purba Bardhaman

Sub: Providing information for complying with the directions given by Hon’ble
NGT vide Copy of Order, vide OA No: 200/2014 Dated: 25/09/2023 and 24/11/2023.

Sir,
With reference to the above, I am sending herewith the required information for complying
| withdirections given by Hon'ble NGT for your kind perusal.

Hon'ble NGT Order vide OA No. 200/2014 dated 24/11/2023

Sewage:

Per day generation of sewage in each
city/town within the District. 0.1 MT

Quantity of sewage treated per day,
city/town wise. The number of sewage 0.01 MT
treatment plant existing and their capacity | Sewage are being treated through
and capacity utilization and mode of leachpit community basis.

disposal in each city/town.

Quantity of discharged treated sewage from
eachSTP, particularly for fecal coliform. 0 MT

. | Time bound plan to meet the gap, if any, in
generation and treatment of sewage. NA
|\Details of Hotels, Dharamshala and
: v'ﬁ Ashram operating without proper consent

.'" ke ﬂ and discharging untreated effluent and No such hotel near
/' the action taken againstthem. thes Fivier

m CamScanner
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/
Water quality in river and its tributaries in : .
abutting districts/towns in terms of fecal Not available at this end
coliform.
(MPN/100ml)
Municipal Solid Waste disposal:
Per day generation of Solid waste in each
city/town within the District.
Quantity of solid waste treated per day, in each
city/town of the District.
The gap in treatment of solid waste. .
Not applicable for this block as
1l Legacy waste and the time bound plan to treat | it is situated in rural area.
legacy waste.
The manner of utilization of the treated waste
as well as rejects arising out of
remediation of legacy waste.
Current status of dumping of solid waste with
reference to location.
Construction and Demolition waste:
Total per day generation of C & D Waste ] )
within theDistrict. Such data not available at this end.
11
The details of plant established for the
treatment of C & D Waste including the
existing capacity and capacity utilization,
Industrial effluent discharge:
_ ) B . .| No such industrial units are located
Numrt;_ler :’f[r m&f?mfl tI::I:i"‘ d1§char%|ng thcg near the river and mixing of
elfiuent treated/untreated in river Ganga and |idustrial sewaoe i .
its tributaries and details of defaulting ?akg: Ilna;l::e river dornol
industrial units. place,
Total daily generation of such industrial waste
within the District.
The manner of treatment of the industrial
v waste so generated.
,:;:j'-m“\ The discharge effluent analysis from the
Ex\Y; -?;_«:% e CETP and ETP treating the industrial
i aste from each outlet.
per day generation of industrial
id waste and manner of its
treatment and disposal in the District.
W/ RS
mCamScanner



If}egulatlon of Flood Plain Zone:
dthc flood plain  zone has been

cmarcated and (he extent of
encroachment on (e flood plain
Vv Zone in the District.

The details of direct discharge of | Encroachment of flood plain zone
Pollutants by the encroachers by |and erosion of embankments do not
the side of the river Ganga and its pose any threat.
tributaries in the District,

Bli10 medical Waste:
¢ per day tot i i

vi medical wasts inhe Dyaeior. © *° | Bio medical waste ar ot fown

The manner of it treatment and | into the river unrlier lfgcjlils‘j’c“o“
disposal. g Jaynz \pur Boc

Mining:

Number of cases registered within a lllegal sand mining under the
year against |Ilc_gal mining in the jurisdiction of Jamalpur block has
bed or flood plains of river Ganga already been stopped.

Vil and its tnhularies.a.nd deta'zils of Stringent actions have been taken
enforcement a:)f‘l mining policy of against illegal sand mining by
Statc_ _and “Enforcement & lodging FIR and consequent arrest
Monitoring  Guidelines for Sand | _r5° culprits but within last one
M'"”]E (EMGSM-2020) : ‘?"d year no such incident took place.
Sustainable Sand Mining
Management Guidelines 2016.

This is for your kind information and taking necessary action.

Memo No. 836 /1(2)/BDO/JAM

Copy forwarded for kind perusal to —
i)  The Additional District Magistrate (MA), Purba Bardhaman,
)  The Sub-Divisional Officer, Burdwan Sadar South, Purba Bardhaman,

19 FEB 2024

2 BNNEXURE

& cs

o oé\;{”’ﬂ

Block Development Officer

Jamalpur, Purba Bardhaman

ELOPHENT OFFICER
quﬁ}(n%g = PURBA BARDHAMAN

Date: 08.02.2024

0802 202y
Block Development Officer

Jamalpur, Purba Bardhaman

BLOCK DEVELOPMENT OFFICER
JAMALPUR :: PURBA BARDHAMAN

@ CamScanner
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Government of West Bengal
Office of the Blioch Development Officer
Memari-l Development Block

Memari, Purba Bardhaman

Emalid-memarilbdo@gmail.com

contact No-03422250204

Memo No: AGR Date : 09/02/2024

To

The District Magistrate & Chairperson
District Ganga Committee

Purba Bardhaman

Sub:- Providing information for complying with the directions given by Hon'ble NGT
vide Copy of Order, vide OA No: 200/2014 Dated: 25/09/2023 and 24/11/2023,
Sir,

With reference to the above subject, | am sending herewith the required information for complying with directions
given by Hon'ble NGT for your kind perusal.

Hon'ble NGT Order vide OA No. 200/2014 dated 25/09/2023

Point Key Issues Reply
Sewage  —  discharging  of  untreated sewage  from| Sewage discharged from households
households, hotels, industries, hospitals, and community institutions are being
7.1 [educational institutions, and public & private managed through leach pit etc
offices etc, directly into the river/tributaries maintained by the Gram Panchayats.

Industrial effluent discharge (including hazardous waste) — polluted
effluents from industrial estates, tanneries, slaughter houses,
textile dyeing industries, standalone units/factories, small scale)
industries, and in-house (illegal) units and find their way into Rivers
7.2 through sewerage drains, storm channels or uncapped
industrial/mixed drains

No such industrial units are available
near the river Damodar and
mixing of industrial sewage in the
river thus is not possible.

Encroachment  of floodplains and erosion of No such encroachment made so far that
7.3 lembankments/river banks may cause threat to the river erosion or
any other such issues.

Viunicipal Soiid waste and legacy waste disposal — there are
numerous sources of solid waste generation like domestic
~riwaste (household), plastic, electronic waste, non-hazardous medical
Eg'_i*s“rruments, industrial waste, and packaging waste etc. This

3 ; : : : [ , Not applicable for this Block as it
scmx aste either end up in a legacy site or find their way into| o' 2PP ¢ | (icipatants

situates at rural area.

£ 4 ?/ rivérs (through drains/khals/canals). At many Ghats
5 \ ‘él’

; :':_I'iy.;.{
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!

(especially crematorium/puja) there are heaps od
organic/degradable waste lying to be washed away byl
the Ganga River

Farmers are made aware of the

danger of agricultural runtoff  being
7.7 Agricultural Run-off drained to the river as it will siiestmy the
ecosystem and soil fertility  +
Bio-medical wastes are not flown into
78 Bio-medical waste the river under Memari-l Block
jurisdiction
Sand mining at river Damodar under
Sand  mining - Most  of the rivers Memari-l Block is going through under
79 (tributaries/distributaries) are faced  with ctringent supervision of L&LR and 1&WD)
: the pDepartment  of Government of West
oroblems of illegal sand mining and smuggling Bengal. & strict action as per law are being
_ initiated against illegal mining.
Sundarbans pollution due  fo sewerage
and
7.10 industrial effluents discharged through Hooghly River andNot applicable for Memari-| Block

its tributaries

Hon'ble NGT Order vide OA No. 200/2014 dated 24/11/2023

Time bound plan to meet the gap, if any, in ganeration|

Sewage
Per day generation of sewage in each city/town wjthm the|
clistrict. ¢

Quantity of sewage treated per day; city/town wise,

The number of sewage treatment plant existing and their
capacity and capacity utilization and mode of disposal in
each city/town.

Quantity of discharged treated sewage from each STP,
barticularly for fecal coliform. '

and treatment of sewage
Details of Hotels, Dharamshala and Ashram operating
without proper consent and discharging untreated effluent
and the action taken against them.

Water quality in river and its tributaries in abutting
districts /towns in terms of fecal coliform (MPN/100m 1)

0.23 MT

0.3 MT

Sewage are being treated through leach pit
community basis

0 MT

NA ) i

No such hotel near the river

Not available at this end

icipal Solid Waste disposal:

ay generation of Solid waste in each city/town
the district.

ity of solid waste treated per day, in each city/town of
strict.

he manner of utilization of the treated waste as well as
rejects arising out of remediation of legacy waste.
Current status of dumping of solid waste with reference 1o
location:

i-jf"'-""“" T

solid wastes
managed by the Municipality.

Municipal are heing
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Construction and Demalition waste:

Total per day generation of C & D Waste within the
District.

i The detail of plant established for the treatment of C & Disych data not available at this end
Waste including

the existing capacity and , capacity

This is for your kind information and taking necessary action.

Yours faithfully,

Block Development Officer
Memari-l Dev. Block

Memo- 4 ¢ & \v(e2) Date- 09/02/2024

Copy forwarded for information & taking necessary action to

1. The Additional District Magistrate (MA), Purba Bardhaman.
2. The Sub-Divisional Officer, Kalna, Purba Bardhaman.

A
&/_M

Block Development Officer
Memari-1 Dev. Block




GOVT. OF WEST BENGAL
OFFICE OF THE BLOCK DEVELOPMENT OFFICER

RAINA - I DEVELOPMENT BLOCK
Shyamsundar :: Purba Bardhaman

Memo No.

1S9 Dated 09/02/2024

TO

The District Magistrate & Chairperson
District Ganga Commtte

Purba Bardhaman

Sub: Providing Information for complying with the directions given by Hon’able NGT vide Coopy of Order, vide OA
No: 200/2014 dated 25/09/2023 and 24/11/2023
Sir

L

With reference to the above, | am sending herewith the required information for complying with directions given by
the Hon’ble NGT for your kind perusal:

HON'BLE NGT ORDER VIDE OA NO 200/2014 DATED 25/09/2023
Key issues

Point No Reply
Sewage — discharging
of untreated sewage
from households,
hotels, industries,
hospitals, educational
institutions, and
public & private
offices etc are being
managed by various
GWM system
managed by
Panchayats

Sewage — discharging of untreated sewage from households, hotels,
7id: industries, hospitals, educational institutions, and public & private
offices etc. directly into the river/tributaries

Industrial effluent discharge (including hazardous waste) - polluted
effluents from industrial estates, tanneries, slaughter houses, textile
7.2 dyeing industries, standalone units/factories, small scale industries, and
in-house (illegal) units and find their way into Rivers through sewerage
drains, storm channels or uncapped industrial/mixed drains.

No such industrial
units are there near
the river, so no such
thing happens

No such threat from
Encroachment of
flood plains and
erosion of
embankments.

7.3 Encroachment of floodplains and erosion of embankments/river banks.

ANNEXURE

 {SFEB 204



Municipal Solid waste and legacy waste disposal —there are numerous
sources of solid waste generation like domestic waste (household),
plastic, electronic waste, non-hazardous medical instruments, industrial
waste, and packaging waste etc. This solid waste eitherend upin a
legacy site or find their way into the rivers (through
drains/khals/canals). At many Ghats (especially crematorium/puja)
there are heaps of organic/degradable waste lying to be washed away
by the Ganga River

32361

There are Solid Waste
Management Projects
run By Gram
Panchayat to Manage
everyday waste
discrded by public
and other legacy
waste.

7.7

Agricultural Run-off.

Various awareness
programme
organised to make
farmers aware about
the danger of
Agricultural run-off
and to take
necessary
arrangemnets to
minimise the issue
such as use of
pesticides, nutrients
etc

7.8

Bio-medical waste.

BIO-MEDICAL WASTE
is properly managed
and not flown into
the river Damodar

)

Sand mining — Most of the rivers (tributaries/distributaries) are faced
with the problems of illegal sand mining and smuggling

Proper administrative
actions have been
taken against illegal
Sand mining in Raina-
| Block. Frequesnt
raids conducted by
BL&LRO

7 fut

Sundarbans pollution due to sewerage and industrial effluents
discharged through Hooghly river and its tributaries.”

not applicable for
Raina-I

HON'BLE NGT ORDER VIDE OA NO 200/2014 DATED 24/11/2023

Sewage

a) Per day generation of sewage in each city/town within the District.
b) Quantity of sewage treated per day, city/town wise,

c) The number of sewage treatment plant existing and their capacity
and capacity utilization and mode of disposalin each city/town.

d) Quantity of discharged treated sewage from each STP, particularly
for fecal coliform. :

e) Time bound plan to meet the gap, if any, in generation and
treatment of sewage

f) Details of Hotels, Dharamshala and Ashram operating without proper [
consent and discharging untreated effluent and the action taken
against them. g) Water quality in river and its tributaries in abutting
districts /towns in terms of fecal coliform (MPN/100m!)

-

0.15 MT, 0.05MT,
0,0, NA, No such

Hotel etc near the
river, not available




| Municipal Solid Waste disposal: o ;
; ; ; ! = Municipal solid waste
a) Per day generation of Solid waste in each city/town within the N
District. b) Quantity of solid waste treated per day, in each & Y

projects maintained

| city/town of the District.  c) The gap in treatment of solid waste. by Gram

3 d) Legacy waste and the time bound plan to treat legacy waste.
el Aol : Opanchayats, No
¢) The manner of utilization of the treated waste as well as rejects :
dumping ground

arising out of remediation of legacy waste. axicte I Raliva-| Bigek
f) Current status of dumping of solid waste with reference to location.

Construction and Demolition waste:
a) Total per day generation of C & D Waste within the District. NO SUCH WASTE
b) The detail of plant established for the treatment of C & D Waste GENERATED

including the existing capacity and capacity utilization.

This is for your kind information and taking necessary action please.

YO/E‘I__S fa‘ﬁ?‘*%”_‘{;.b: veolod .
'h G s Cae
: Block Development Officer

Raina-l Development Block

Memo no : Ul a//‘(z_) Date: Oq /0 2'/2'? . ‘r

Copy forwarded for kind perusal to the:

1. Additional District Magisdtrate(MA), Purba Bardhaman
2. Sub-Divisional Officer , Bardhaman Sadar (South), Purba Bardhaman

:_'.;t';_.} e

LR
« 0 FER 207



*~ _GOVERNMENT OF WEST BENGAL
< IRRIGATION & WATERWAYS DIRECTORATE
OFFICE OF THE EXECUTIVE ENGINEER-II
DAMODAR CANAL DIVISION
COURT COMPOUND, PURBA BARDHAMAN
50342-2662496, FAX : 0342-2550166
E mail:eeiidedivision@email.com

[/ﬁ-ﬁfe/ano. 3 3 : Dated: 18.01.2024

0

The District Magistrate

& Chair person District Ganga Committee

Purba Bardhaman -
Subject:- Request for providing information fm'- complying with Directions given by Hon’ble NGT.

&

Sir, .
This is to inform you that matter contained in 7(3)of the order dated:-25.09.2023 and 1V(8) of the order
dated:- 24.11.2023 of hon’ble NGT is within the purview of Irrigation and Waterways Department. As such the

report related to the jurisdiction of this office is furnished below-

4

L, Erosion of river Bhagirathi in the District of PurbaBard haman-

= R - Action taken by I&WD
s |2 2 g ?‘é g8 =) S E oL |
2 S 3 s =8 o8 =28 Estimated Cost
n | = = 8= % =
=B = g <5 = Z& 5 & Length (KM) (Rs. In Cr)
=
[ |
112 3 4 71 8 11 12
GOALPARA/ SARAIPARA
| Katwa-I TO BALLAVPARA 0.6 RIGHT BANK
GHAT
" Katwa-I1 SAHAPUR, 0.90 RIGHT BANK
: RAGHUNATHPUR
SADHUGANGE/ 1.3 5.689
g é Katwa-11I e iy 1.20 RIGHT BANK
I ? o
. ﬁ Katwa-1I AGRADWIP 1.00 LEFT BANK ox
om
= 9.53
©| Katwa-Il KABIRAJPUR 0.50 LEFT BANK
5| 2 0.50 i
i BAHERA/
6 Purbasthali-I1 SANTOSHPUR PILLA 2.00 RIGHT BANK 2.00
. Purbasthali-I1 MOHAJONPATTI 0.5 RIGHT BANK 05
(PATULI) : 10.74
4 Purbasthali-IT U/S DAMPAL 0.2 RIGHT BANK 0.2
P fv ~SANGADHARPARA ; RIGHT BANK 0.480
STHASALI)




32364

*
2 . Z, Action taken by I&WD
. 2 7|1 8
= & o .‘E 2
8 = = = 8 = g
Z | B e 2 3 =5 =
7 = = g 0= e
= g £38 = Estimated Cost
2 g 2|+ B Length (KM) (Rs. In Cr)
] 7
: 2 3 4 7 8 11 2
10 Purbasthali-IT JHOUDANGA 1.60 LEFT BANK 1.530
5 11.25
1 Purbasthali-I1 CHHATNI 2.10 RIGHT BANK 0.9
¢ z
12 Purbasthali-II NOWAPARA 0.60 RIGHT BANK 0.54
3 1.02
13 Purbasthali-II TAMAGHATA 2.00 RIGHT BANK
: 0.72
Purbasthali-11 KUTURIA 0.90 RIGHT BANK
14 ; 14.26
g 1 : 0.780
15 E Purbasthali-II KAMALNAGAR 1.2 RIGHT BANK '
=
E
16 g8 Purbasthali-IT Gopipur 1.06 LEFT BANK
- £
17 Purbasthali-I JALUIDANGA 1.40 RIGHT BANK 0.9
- Y 10.32
18 Purbasthali-I NASARATPUR 1.02 RIGHT BANK 1L.02
UDAYGANJ/
19 Kalna-1 KALINAGAR 0.39 LEFT BANK 0.390
5 5.44
20 Kalna-I PARIYANAGAR 0.60 RIGHT BANK 0.510
]
21 Kalna-I NICHUJAPOT 0.4 RIGHT BANK 0.400
(KALNA) .




_ 2. Length of Encroachment of Flood Plain of River Ajoy and Bhagirathi-

32365

Executive Engineer-I1
Damodar Canal Division

A Name of ] Name of Type of Approx length
7 t .
No Block Hication River Embankment — Encroachment Remarks

Goai Railway line to - Departmental

1 Katwa -1 Goalpara Katwa Ajoy Bmbankment 5.486 km 0.300 km
1]

Matiari Ferry Ghat to i e Departmental

2 Katwa -I1 Char Sahapur Bhagirathi b ikt 1.200 Km 0.200 km
—
This for your kind information and taking further necessary action from your end.
oA
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GOVERNMENT OF WEST BENGAL

IRRIGATION & WATERWAYS DIRECTORATE

OFFICE OF THE EXECUTIVE ENGINEER-1

DAMODAR CANAL DIVISION,

COURT COMPOUND, PURBA BARDHAMAN

80342-2662496, FAX:-0342-2550166

Email: eedcdi%@éﬂiﬁ}ié i
N S et e 1]

LT

=
" o 7
o

Memo No. 133

To
The District Magistrate
Purba Bardhaman

by Hon’ble NGT.

3(“% Si,

In reference to the above, I am submitting the point wise report in

Sub: Providing information for complying with

Ref: Copy of Order. Vide OA No. 200/2014 Dated 25/09/201
Dated 25/09/2023 and 24/11/2023.

Date: 1§1}1.2024
19 JAN 2024 ?i

) '_,«‘ ] }
o\ 28 8 /v

ADM ( MA)

iven. slrate
felriat Magis
jjbs wgﬂ}aman

acs ™A
o e

the below mentioned table. Adcitional Distnnt fagistias
s1 | Points Remarks (Educatien)
no | PurbaBardhaman
I) Sewage This record is not maintained by this
; : office,
II) | Municipal Solid Waste Disposal This record is not maintained by this
office.
) | Construction and Demolition waste | This record is not maintained by this
office.
IV) | Industrial Effluent Discharge This record is not maintained by this
office.
V) | Regulation of Flood Plain Zone f)) The flood plain zone for river
Damodar in the Jurisdiction of this
office has already been demarcated,
but encroachment details on the flood
plain has not been demarcated. Flood
plain zone consists of both Govt.
acquired land and public land.
g) The details of discharge pollutants
by the encroachers in the river are
not maintained by this office.
VI) | Bio medical waste This record is not maintained by this
office.
VII) | Mining This record is not maintained by this
— office.

W N AT T T
N P f'/f\“:}tf/ PN E UK
N OF R g
e T

call i9FEB 20 =

Yoyrs faithfully,

A"
Executive Engineer-I

Damodar Canal Division
Court Compound,Purba Bardhaman
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WEST BENGAL POLLUTION CONTROL BOARD

WEST BENGAL (Department of Environment, Govt. of West Bengal)
Durgapur Regional Office , Shahid Khudiram Sarani,
— City Centre, Durgapur— 713216, Paschim Bardhaman.
‘\-‘,’ Telefax No. : (0343) 2544915; Tel No. : (0343) 2546708.
Website: www.wbpcb.gov.in
MemoNo.?f}—Z(WP%D"'@CQ%g)/Q—Q—- Date : 18‘6\\{2_09_‘—(’_
To,

The Municipal Affairs Section,
Office of the District Magistrate,
Purba Bardhaman,
PIN-713101.

Sub: Submission of information .for complying with the directions of the Hon’ble
National Green Tribunal.
Ref: Information sought in WhatsApp group of Namami Gange dated 28.12.2023.

Sir,

In connection with the message in the WhatsApp Group of Namami Gange, dated 28t.
December, 2023, related to 0.A. No. 200/2014 of the Hon'ble National Green Tribunal,
the following information is provided for your kind information:
1. Industrial Effluent Discharge
a) Number of industrial unit discharging their effluent in River Ganga and its

RUJ

Rag. No.-21
b 43

tributaries : 50

Details of defaulting units: i) M/s. Kalna Rice Mills Pvt. Ltd. located at
Japatpara, P.0. & P.S. Kalna, Dist. Purba Bardhaman, PIN-713409

ii) M/s. Umananda Rice Mill Pvt. Ltd., located at Niralgachi, P.O. Dhatrigram,
P.S. Kalna, Dist. Purba Bardhaman, PIN-713405.

iii) M/s. RK. Industries, located at Lichutala, P.0. & P.S. Kalna, Dist. Purba
Bardhaman, PIN-713409.

iV) M/s. Maa Laxmi Modern Mini Rice Mill, located at Vill. & P.O. Bhatar, P.S.
Bhatar, Dist. Purba Bardhaman, PIN-713125

v) M/s. Tarama Rice Mill Pvt. Ltd., Located at Vill. & P.0. Amarun, P.S. Bhatar,
Dist. Purba Bardhaman, PIN-713125.

For all the above defaulting units, Direction has been issued by the State
Board, copies of which are enclosed herewith.

Total daily generation of such industrial waste within the District: 1144.07
KL/day '

The manner of treatment of the Industrial waste so generated: Effluent
Treatment Plant

The discharge effluent analysis from the CETP and ETP treating the industrial
waste from each outlet: Effluent monitoring has been conducted by the State

oard at M/s. Singh Bhawani Paper Mills Pvt. Ltd., M/s. Krishna Tissues Pvt.
and M/s. Debnath Kagoj Udyog (P) Ltd.. Copies of the latest effluent
is reports are enclosed herewith.




€) The per day generation of industrial solid waste and manner of its treatment
and disposal in the District: 1768.652 MT/month(comprising of ETP sludge,
Husk ash, Dust, Paper Trimming and Processed Pulp).
Method of disposal-Land Filling.

Thanking you,
Yours faithfully,

\%‘I]w’ﬁ

Environmental Engineer & In-charge
Durgapur Regional Office.

R. Ruy
% [ PURBA & pagomy
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alysis Report of Waste WaterfSo!yé Samples Inspection Id: U0050000013031411{)42324a
Identification Code: | 21 9] 0] 3] 2[0[ 2[33]5! 5 0]

Analysis Done At

ooy WEST BENGAL POLLUTION CONTROL BOARD
“m) Durgapur Regional Laboratory, Paribesh Bhawan, Durgapur-713 216
RN 7

Mr. S. Sardar, JEE

]-S'lmpl&: Collected by (First name only 11_1. slhort} Dat;“-_; 'é;fo — *-1' i —C 0 ;je=> !|_0000001 I ‘|

| | . e

[(As indicate in the label affixed to the samplc container)

'Name of Unit / Source: I M/s. Singh Bhawani Paper Mﬂls Pvt Ltd. (formerly Suniti Papers Pvt. Ltd.)

llAddl'eSS' B ] 5050 Sahebgung Road P.O.- Olgrgﬁ{P S.- Bhatar Dist.- Burdwan Pin Code-
‘ ! | 713167 :

{ _.SL [ Emrph:;é_f;etmls(_c-o‘llﬁ;:?son!Dzséll‘arge} —— 'I#IU# | Collection Time ll
. [ETP outlet — Recycled | | = | .13
"Treated / Untreated

Sample Serial Number
Parameters 1
TSS 38.00
COD : ; 94.24
pH (Unit) ' 7.10
BOD 23.81 :

*Al] Parameters expressed in mg/l excepting pH

1BDL Below Dalechble Lumt NT NotTraceable NE : Not Exerted, N.A. : Not Applicable ‘

Remarks: Treatment facility exists.

AR5 B 1] 2o

ji;Dﬁ:*-'H ADAS.
ate'of Reporting Signature of (J§S! SS) Signature of In-Charge

Copy to : 1. Chief Engineer, Operation & Execution, WBPCB
2. Chief Scientist, WBPCB

3. Durgapur Regional Office, WBPCB
4, Industry



Analvsis Report of Waste WdtelfSOI)( 1 Samples Inspection Id: U00500000130314220623451

Identification Code: | 1] 9] 0] 6] 2] 0[ 2] 3] 3[ 5] 7| 8

Analysis Done At:

e WEST BENGAL POLLUTION CONTROL BOARD
Q%fg;; Durgapur Regional Laboratory, Paribesh Bhawan, Durgapur-713 216
gany

Mr. C. Dawn, AEE

Sample Collected by ([-lrst name only in short)
iA:, mclu, e in the Iabcl atT'aetl to the sample container)

‘Dale“) i'19;'06£'2{}23 | Office Code=> 00000011

Name of'Umt / Souru, Mt’S Slngh Bhawam Papel Mills (P) Ltd.

15050 S".huhuung Road P.O.- € Olgram P.S.- Bhatar Dist. :IBurdwan(E} Pin

__,—\dulrcss: Code- 713167
- Sl. o T Sur;i;)_h—n_g“ Detanls (Collechon,-“D:sclmrge) | THIU# [ Collectmn T:me
| I TETP Oullet / Stomge tank for 1ecycl|ng r g & r 1630
oy *Treated / Untreated
Sample Serial Number
Parameters v

TSS 16.00

COD 27.64

pH. (Unif) 6.85

BOD Not Done

*All Parameters expressed in mg/l excepting pH '

- BDL: Below Detectable Limit, NT : Not Traceable ,NE. : Not E#érted, N.A. : Not Applzcabie

Remarks: Treatment facility available.

ey M - Wl el

Date ofReporting Signature of(J-S/fSlSS_) Signature of In-Charge

Copy to : 1. Chief Engineer, Operation & Execution, WBPCB
. Chief Scientist, WBPCB

Durgapur Regional Oftice, WBPCB
Industry

B

& gy




Analysis Report of Waste WaterfSo/[,'ré samples Inspection Id:

Analysis Done At:
WEST REHOAL \.
)

RN P

Mr. S. Banerjee, AEE

Identification Code:

32371

U00500000168860040423194

|
1 7] of 3] 2] of 2[ 3{ 3] 5T 4] 1,

WEST BENGAL POLLUTION CONTROL BOARD
Durgapur Regional Laboratory, Paribesh Bhawan, Durgapur-713 216

1Sample C.ollected by (First name only in short)
!(As indicate in the label affixed to the sample container)

[
1

Date=> il 7/03/2023

| Office Code=>

00000011

?Namc of Unit / Source: ‘ M/s. Krishna Tissues Pvt. Lid.

' BHATAR,DIST..-BURDWAN BURDWAN KATWA ROAD P.O. BHATAR P&

jradeess | Bhatar Dist.- Burdwan Pin Code- 713125
I SIL 1__ e Sampli;lg Details (Col]ectionfbischarg_e} _[_T#l@_{"Ccfllec_{u;n'l‘:me_
|1 TETPinlet into ETP | v T s
| 2 |ETPoutletto River Khari 7T e e |
\ G "Treated / Untreated
Sample Serial Number
Parameters | 7

TSS 876.00 22.00

COD 6138.74 11.38

pH (Unit) 5.99 6.90

BOD 4512.50 Not Done

0&G <1.00 < L.O0

*All Parameters expressed in mg/! excepting pH

f BDL : Below Detectable Limit, NT : Not Traceable , NE : Not Exerted, N.A. : Not Applicable

Remarks: Treatment facility exists.

agﬂ/ﬁ 202,3.
date of Reporting

v

; e
Signature of (JS/S/SS)

Copy to : 1. Chief Engineer, Operation & Execution, WBPCB
2. Chief Scientist, WBPCB

3. Durgapur Regional Office, WBPCB
4. Industry

Moz ] 723

Signature of In-Charge




Analysis Done At:

—

MEHT HENOML
——

/sis Report of Waste Water/SolLé_' Samples Inspection Id:

[ U00500000150952040423193
Identification Code: | 1] 7] 0] 3] 2] 0] 213[3]5[4]0

\% WEST BENGAL POLLUTION CONTROL BOARD

S Durgapur Regional Laboratory, Paribesh Bhawan, Durgapur-713 216
175
Mr. S. Banerjee, AEE
Sample Collected & by (First name only in shory | SN SR i S e
(As indicate in the label affixed to the sample container) !Date—-> !17{05!2023 I Ditee Cadess [ 2RaGbo1; ;
","_'._"'.__"T":"\'.T"L‘:___::‘:’:’,".T"‘__:.'"_‘:'.""__" PPty e .'.Z'.Z'f_'.".'.';"If'_"..".'.".1'7.'.'7:::'_'1'.'..._.__",".._. e T e e e s T e __':."1
[Name of Unit / Source: ' M/s. Debnath Kagoj Udyog Pvt. Lid.
‘Addmss‘ I! 7,8,3,13,19,5,17,1 5,14 B.K.Road,Kshetia P.O.- Mirjapur P.S.- Burdwan Dist.-
‘ ' ' Burdwan Pin Code- 713101 |
_-_ SL. r— : Sampling Details(ColIectiqn/Discharge)_ er#f_U# I Collection T_{;r;—j
T [ETPoude— Recycled N 1230
et *Treated / Untreated
Sample Serial Number ]
Parameters 1 —
TSS 10.00 ]
COD 29.22 _’r
pH (Unit) 7.84 j
BOD Not Done __f
| O&G <1.00 |
I *All Parameters expressed in mg/l excepting pH
I—BBL. : Below Detectable Limit, NT : N.ot Traceable , NE N(I)t. Exerted,NA : %Jot Appl.ic.aglc =i e s r

Remarks: Treatment facility available,

agﬁoa» RBRH M

b o’vlo"flw's

ate & Reporting Signature of(Jgs-fSS) Signature of In-Charge

Copy to: I. Chief Engineer — Operation & Execution, WBPCB
2. Chief Scientist, WBPCRB

3. Durgapur Regional Office, WBPCB
4, Industry




Analysis Report of Waste Water!So/Ijﬁ Samples Inspection Id: U00500000150952220623449

Identification Code: | 1] 9] 0] 6] 2] 0] 2] 3[315[ 7] 6

Analysis Done At;

R WEST BENGAL POLLUTION CONTROL BOARD
Wj Durgapur Regional Laboratory, Paribesh Bhawan, Durgapur-713 216

Mr. C. Dawn, AEE

Sumple Collected by (First name only in short) Pt Irl 9/06/2023 | Office Code=> 1 00000011
(As indicate in the label affixed to the sample container) |

Nﬂl-'l'l¢ n-f:Ll;it.a.’_S-l.t;;.r(;é:_ - MYs. Degnath Kagoj Udyog (P) Ltd.

o 7.8,3,13,19.5,17,15,14 B.K.Road,Kshetia P.O.- Mitjapur P.S.- Burdwan
i LR * Dist.- Burdwan Pin Code- 713101

'Sl Sumpling Details (Collection/Discharge) | TWU#  Colection Time
I ETP OQutlet / Recycling Tank T 1100
B e S s R G N e et
Sample Serial Number
Parameters I
TSS 12.00
COD 12.73
pH (Unit) 7.85
BOD Not Done
*All Parameters expressed in mg/l excepting pH

- BDL : Below Detectable Limit, NT : Not Traceable , NE : Not Exerted, N.A. : Not Applicable

Remarks: Treatment facility available.

. L
2tfeslan L, M g\k‘? ?/"V\d‘l "

/
Datt of"Reporting Signature of (IS/8/SS) Signature of In-Charge

Copy to : 1. Chief Engineer, Operation & Execution, WBPCB
2. Chief Scientist, WBPCB

3. Durgapur Regional Office, WBPCB
4. Industry

& g

=% CCR 2094



& M rrn

Analysis Done At:

S
e T A
RN 2

Mr. C. Dawn, AEE

Sample Collected b); (First name only in shorf)
= | 2
(As indicate in the label affixed to the sample ¢ontainer) | Dee= 1R 0a208)

Name of Unit/ Source: . M/s, Krishna Tissues Pvt. Ltd. _
'BHATAR,DIST..BURDWAN BURDWAN KATWA ROAD P.O.- BHATAR P.S.-
Bhatar Dist.- Burdwan Pin Code- 713125 ;

Sampling Details (C_t;llectﬂi:)ﬁ}[)is‘c_lmrgc) | THIUM Collection Time

‘Address:

TSl

WE W Outlet of ETP ;_KHaﬁ River

1alysis Report of Waste Water/Solifl samples Inspection 1d: U00500000168860220623450
¢ Identification Code: | 1] 9] 0[ 6] 2] 0] 2[ 3] 3[ 5[ 7] 7

WEST BENGAL POLLUTION CONTROL BOARD
Durgapur Regional Laboratory, Paribesh Bhawan, Durgapur-713 216

Office Code=> | 10000001 |

T 1300
M”I‘re:r,it?'_ed / Untreated

Sample Serial Number
Parameters I

TSS 16.00
Total Chromium BDL
COD 21.45
Zine BDL
Phosphate-P 0.010
pH (Unit) 6.95
Copper . BDL
BOD Not Done
[ron BDL
0&G < 1,00
TDS 408.00

*All Parameters expressed in mg/l excepting pH

BDL ; Below Detectable Limit, NT : Not Traceable < NE : Not Exerted, N.A. : Not Applicable

Remarks: Treatment facility available.

; 2613
st Wz ) o7
Signature of‘(JJgSKSS)

0‘679& 2025
Dafe of

Reporting

Copy to: 1. Chief Engineer, Operation & Execution, WBPCB
2. Chief Scientist, WBPCB

3. Durgapur,

4, Industp "‘,;;u; 'i__‘

Sigmruré of In-Charge

B g



S~~~ Durgapur Regiona] Laborato

M. S. Banerjee, AEE

1Sample Collected by (First name
|(As _indicaze in the la_zbel_ affixed ¢

= D_i_st.-_Burdwan Pin Code- 713101
S s et

| BDL: Below__Detectab]e Limit, NT : Not Traceable , NE : Not Exe

Remarks: Nil.

1 as/wz.a.

Dite of Reporting Signature of (J§/8/88)

Copy to: 1. Chief Engineer, Operation & Execution, WBPCB
2. Chief Scientist, WBPCB

Analysis Report of Waste Water/Solid Samples Inspection Id: 0150952140923714
/

[ 2] o[ 2[3] 3] e[ o] 7]

POLLUTION CONTROL BOARD
ry, Paribesh Bhawan, Durgapur-713 216

, Identification Code:
Analysis Done A¢:

T WEST BENGAL

e e e e P—.

only in short) i 3 =
xed to the sample container) JDate—> !Gsxowzoz:;

— 17,8,3,13,19.5] 7,15,14 B.K Road Kshetia ﬁfﬁl"Mi?j'épur"'rfs;' Burdw:

*All Parameters expressed in mg/| excepting pH

rted, N.A, :.Not Appl’icéa;:_“ﬂ_ o

% \q(\ ﬁ\)"b)/3

Signature of In-Charge



Analysis Report of Waste WrtterfSOhfi samples Inspection 1d: U00500000168860150923717
Identification Code: | 0] 8] 0] 9] 2[ 0[ 2[ 3[ 3] 6/ 0] 8

Analysis Done At:
Morees 0% WEST BENGAL POLLUTION CONTROL BOARD
| Durgapur Regional Laboratory, Paribesh Bhawan, Durgapur-713 216

S
N W e B/
WP

Mr. S. Banerjee, AEE

Sample Collected by (First name only i in short) | _1 g T .
(As Il'Id!Gd[E in the label affixed to the sample conta:nm) 1 bt '08;09;2023 GEEET : GRueaNL

]N'zme oFUnMSomce [Mfs Krlshna Tlssues Pvt Ltd _
| BHATAR DIST ‘BURDWAN BURDWAN KATWA ROAD P.O- BHATAR P.S.-.

s Bhatar Dist.- Burdwan Pin Code- 713125
|__ SI !__“___ Samphng Details (Col!ectnonfblscharge) T __(T#}l}_# "E-.q(i)-l-iéction Time
= !Outlet of ETP — River Khan A 1400

) © 77 *Treated / Untreated

Sample Serial Number '
Parameters ]

TSS 76.00

Total Chromium . BDL

COD 35.45

Zinc BDL

Phosphate-P BDL

pH (Unit) 6.48

Copper ' BDL

BOD ‘ 625

[ron BDL

0&G < 1.00

TDS 316.00

QB__L. Below Detectable Limit, NT Not Tlaceable ,NE : Not Exerted N A NotApphcabie

‘ *All Parameters expressed in mg/l excepting pH

Remarks: ETP exists.

seficfirs 2.5 P e
Date of Reporting Signature of (JS/S/SS) Sighature of In-Charge

Copy to : 1. Chief Engineer, Operation & Execution, WBPCB
_,_,,2 ChlefSClentlst WBPCB
- Regional Office, WBPCB
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Anulysis Report of Waste Wdiu:"mhﬂ samples Inspection Id;
Identification Code:

Analysis Done At

) ——-— WEST BENGAL POLLUTION CONTROL BOARD
e Durgapur Regional Laboratory, Paribesh Bhawan, Du1gapu1 713 216

S
SN

Mr. K. Modak, JEE

‘Sample Collected by (First name only in short) Date=s :t26/|2/2023 Office Code=s fOOOOOOII
(x\a mdimte in thc I.1h-.,i aﬂl\ed lo [lu. aamp!n cnnt:imcr) | ! ;
Name of U mli'Somu N”b chndth |<.a§__,0j Uclyoa P\f[ Ltd o e L e © - f

7,8,3,13,19,5,17,15,14 B.K.Road,Kshetia P.O.- “Mirjapur P.S.- Burdwan
DtSt - Burdwan Pm Code 713101

: SI. Smﬁplmg Dumls (CO”ECIIO!‘I/DISLHHELC) ool

;-\cldress:

r CTHIUE | Collect}{);l‘me

| OulIct ot ETP / Recycle(l . | T | 1620 %

"Treated / Untreated

Bt Sample Serial Number
1
T8S i . 18.00
CcoD 28.43
pH (Unit) " 7.58
O&G < 1.00

*All Palameteis ehplcssed in mg/l excgptlng pH
'BD[ Ba.!ow DEILCI'IblL anl NT: Nm lmceahle NE, Nol I:\ern.d N. A Not r\pphcable” i

Remarks: ETP exists.

2 “\01\2’034

Signature of In-Charge

W ol 2004
Date of Reporting

Copy (o : 1. OSD - Operation & Exceution, WBPCB
Chief Scientist, WBPCRH

Ll
L
3. Durgapur Regional Office. WBPCB
4. Industry
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) 4”: i “West Bengal Pollution Control Board
e (Department of Environment, Government of West Bengal)
. Paribesh Bhawan, Bldg. 10A, Block LA
s Sector I11, Bidhannagar, Kolkata 700 106
Tel: 2335-6730, 2335-9088/7428/8211/6731/0261/8861

Fax: (0091) (033) 2335-2813

Memo No. -7/WPBD-Cont(173)/03 Date: /03/2023

DIRECTION

WHEREAS, M/s. Kalna Rice Mills Pvt. Ltd. (hereinafter referred to as the industry) located at
Japatpara, P.O. - & P.S. — Kalna, Dist. — Purba Bardhaman, Pin — 713 409 is a parboiled rice mill.

AND WHEREAS, the industry was inspected by the officials of the West Bengal Pollution Control
Board (hereinafter referred to as the State Board) on 04.11.2022. During inspection the unit was not in
operation. Another unit namely M/s. Shree Mahabir Rice Mill is located within the same premises

having a common entrance gate. o

AND WHEREAS, M/s. Kalna Rice Mills Pvt. Ltd. has 2 nos. husk fired boilers of capacity 3 Ton/hr.
and 4 Ton/hr. respectively which are connected to individual cyclone separator, ID Fan and common
stack as air pollution control device (APCD). But the APCD attached to the boilers was found in
defunct condition during inspection. The APCD was found not to be connected to the chimney due to
damaged duct line. The unit has not installed ladder and sampling platform for the stack of the boiler.

AND WHEREAS, the unit has no effluent treatment plant (ETP) and the unit discharges its waste
water directly to drain without any treatment. The unit has just started civil work for construction of a
common ETP for M/s. Kalna Rice Mills Pvt. Ltd. and M/s. Shree Mahabir Rice Mill. Earthwork in
excavation for foundation of ETP was. going on during inspection. The unit has 1 no. old (phased out)

DG set of capacity 125 KVA.
AND WHEREAS, the Consent to Operate of the unit was valid upto 31.12.2010.

AND WHEREAS, later, it was confirmed by the Durgapur regional office that the unit has applied
online for renewal of Consent to Operate.

lled for a hearing on 79 11.2022 at the Head office of the Board for
ironmental norms. The Director of the unit appeared in
the hearing and submitted that rectification work for its APCD and duct line has been completed and
installation of ETP is in progress. He also submitted that they have paid consent fees to the State
Board (valid upto 31.08.2023) and requested to issue CFO in favour of them. He mentioned that they
are going to install a new DG set and dismantle the old DG set. '

AND WHEREAS, the unit was ca
the above mentioned non-compliance of env

NOW THEREFORE, considering the above, M/s. Kalna Rice Mills Pvt. Ltd. located at Japatpara,
P.O. - & P.S. — Kalna, Dist. — Purba Bardhaman, Pin — 713 409 is hereby directed as follows:

1. That, the unit shall not operate without obtaining Consent to Operate from the State Board and
without completing the installation work of pollution confrol systems.
2. That, the unit shall immediately dismantle the old DG set of capacity 125 KVA and inform the

State Board accordingly.

. That,' the industry shall execute a Bank Guarantee (BG) (profdnna enclosed) of Rs.

0,000/~ (Rupees two lakhs) only valid for twelve (12) months within fifteen [15] days from
of issuance of this direction in favour of the WEST BENGAL POLLUTION

BOARD (Union Bank of India IFSC*Code UBIN0906638) as an assurance to

e environmental norms.
Pagelof2




The Officer-in-Charge. Kalna Police Station is requested to immediately confiscate the black DG set
of the above mentioned unit and send a compliance report g the State Board at the earliest.

The Environmental Engineer & In-charge, Durgapu;‘ Regional Office of the State Board is requested
to keep a strict vigil on the unit. If the unit is again found to be non-complying with the Board’s
direction, the Board will take strict regulatory action against the unit.

This direction is issued in exercise of the powers conferred under the provision of Section 33A of
Water (Prevention & Control of Pollution) Act, 1974, Section 31A of Air (Prevention & Control of
Pollution) Act, 1981, the Environment (Protection) Act, 1986 and Rules made there under after being
approved by the Competent Authority.

By Order,

% Sd/-
Chief Engineer
Operation & Execution Cell
West Bengal Pollution Control Board

Memo No. 9 % S—C 9 )—7!WPBD-Cont(173)f03 = Date: 24 /03/2023

Copy forwarded for information and necessary action to:

1. M/s. Kalna Rice Mills Pvt. Ltd., Japatpara, P.O. - & P.S. - Kalna, Dist. — Purba Bardhaman,
Pin — 713 409

The Chief Engineer, Planning & EIM Cell, WBPCB
The Senior Law Officer, WBPCB
The Environmental Engineer & In-charge, Durgapur Regional Office, WBPCB
The FAM,WBPCB
T.A. to the Member Secretary, WBPCB
P.A. to the Chairman, WBPCB
The Officer-in-Charge, Kalna Police Station, Station Road, Kalna, Dist. — Purba
Bardhaman, Pin-713409
~#.  Technical Cell, WBPCB for updating the website
10.  Environment Officer- Communication, WBPCB — for circulation through float file
11.  Guard file of O & E Cell

SRR G et A

-

Chief Engineer
Operation & Execution Cell
‘West Bengal Pollution Control Board

Page2of2




| . West Bengal Pollution Control Board
V (Department of Environment, Government of West Bengal)
i Y o A Paribesh Bhawan, Bldg. 10A, Block LA

Sector 11, Bidhannagar, Kolkata 700 106
Tel: 2335-6730, 2335-9088/7428/8211/6731/0261/8861
Fax: (0091) (033) 2335-2813

Memo No. -dr-co-0/09/0165 Date: 03/2023

DIREC'E!ON

WHEREAS, M/s. Umananda Rice Mill Pvt. Ltd. (hereinafter referred to as the unit) located at
Niralgachi, P.O.— Dhatrigram, P.S.— Kalna, Dist.— Purba Bardhaman, Pin — 713405 is a parboiled
rice mill.

AND WHEREAS, the industry was inspected by the officials of the West Bengal Pollution Control
Board (hereinafter referred to as the State Board) on 04.11.2022. During inspection the unit was in
operation. The unit has a husk fired boiler of capacity 4 Ton/hr. which is connected to cyclone
separator, ID Fan and a stack as air pollution control device (APCD). But the APCD attached to the
boiler was found in defunct condition during inspection. The unit has not installed ladder and
sampling platform for the stack of the boiler. The unit has an effluent treatment plant, but the same
was found in totally defunct condition. The unit has no biological treatment facility.

AND WHEREAS, the Consent to Operate of the unit is valid upto 31.10.2023.

AND WHEREAS, the unit was called for a hearing on 29.11.2022 at the Head office of the Board for
the above mentioned non-compliance of environmental norms. The Director of the unit appeared in
the hearing and submitted that the unit was closed for a long period and on the day of inspection the
unit was being run on a trial basis to determine the repairing work of all the facilities and machines.
He also submitted repairing work for its APCD and installation of ladder and sampling platform for
the boiler have been completed. He mentioned that renovation work for ETP is in progress and it will
be expected to be completed within two months.

NOW THEREFORE, considering the above, M/s. Umananda Rice Mill Pvt. Ltd. located at
Niralgachi, P.O.~ Dhatrigram, P.S.— Kalna, Dist.— Purba Bardhaman, Pin — 7134035 is hereby directed
as follows:

1. That, the industry shall immediately make the effluent treatment plant fully functional and will
also operate the same on a regular basis. Air pollution control system ‘attached to the boiler
should always be made functional.

2. That, under any circumstances, the unit shall not discharge its untreated effluent outside the
factory premises.

3. That, the unit shall install biological treatment facility at the earliest.

4. That, the unit shall always operate with efficient functioning of pollution control system.

5. That, the unit shall strictly comply with the prescribed standards in respect of emission and
effluent discharge.

6. That, the unit shall dispose the fly ash in an environment friendly manner so that the
agricultural land is not affected by dumping of such fly ash by the unit, "

7. That,, the industry shall execute a Bank Guarantee (BG) (proforma enclosed) of Rs.
2,00,000/- (Rupees two lakhs) only valid for twelve (12) months within fifteen [15] days from

,.ﬂ.:-uﬂ;e datu of issuance of thlS direction in favour"'uf the WEST BENGAL POLLUTION
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The Environmental Engineer & In-charge, Durgapur Regional Office of the State Board is requested
to keep a strict vigil on the unit. If the unit is again found to be non-complying with the Board’s
direction, the Board will take strict regulatory action against the unit.

This direction is issued in exercise of the powers conferred under the provision of Section 33A of
Water (Prevention & Control of Pollution) Act, 1974, Section 31A of Air (Prevention & Control of
Pollution) Act, 1981, the Environment (Protection) Act, 1986 and Rules made there under after being
approved by the Competent Authority.

By Order,

Sd/-
Chief Engineer
Operation & Execution Cell
West Bengal Pollution Control Board

MemoNo. 2 34 (g) -dr-c0-0/09/0165 Date: 28/03/2023

-
Copy forwarded for information and necessary action to:

1 M/s. Umananda Rice Mill Pvt. Ltd., Niralgachi, P.O.— Dhatrigram, P.S.~ Kalna, Dist.—
Purba Bardhaman, Pin — 713405
2. The Chief Engineer, Planning & EIM Cell, WBPCB
3. The Senior Law Officer, WBPCB
4. The Environmental Engineer & In-charge, Durgapur Regional Office, WBPCB
5 The FAM,WBPCRB
6 T.A. to the Member Secretary, WBPCB
7. P.A. to the Chairman, WBPCB
\S/ Technical Cell, WBPCB for updating the website _
9. Environment Officer- Communication, WBPCB — for circulation through float file
10

Guard file of O & E Cell
Chieé ﬁngineer

Operation & Execution Cell
West Bengal Pollution Control Board

\‘ g FEB ?'“?'& i ~ Page2cf2
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West Bengal Pollution Control Board
?’m (Department of Environmernt, Government of West Bengal)
R T 7 4 Paribesh Bhawan, Bldg. 10A, Block LA

Sector 111, Bidhannagar, Kolkata 700 106

Tel: 2335-6730, 2335-9088/7428/8211/6731/0261/8861
Fax: (0091) (033) 2335-2813

Memo No. " _dr-co-0/10/0673 Date: /03/2023

DIRECTION

(hereinaftcr referred to as the unit) located at Lichutala, P.O. &

WHEREAS, M/s. RK. Industries
Pin — 713 409 is a parboiled rice mill.

P.S. — Kalna, Dist. — Purba Bardhaman,

by the offictls of the West Bengal Pollution Control
Board (hereinafter referred to as the State Board) on 04.11.2022. During inspection the unit was not in
operation. The unit has 2 nos. husk fired boilers of capacity 3 Ton/hr. and 4 Ton/hr. which are

ID Fan and common stack as air pollution control device

connected to individual cyclone separator,
(APCD). But the APCD attached to the boilers was found in defunct condition during inspection. The

unit has not installed ladder and sampling platform for the stack of the boiler.

AND WHEREAS, the industry was inspected

but the same was found in totally defunct

AND WHEREAS, the unit has an effluent treatment plant,
unit has 2 nos. old (phased out) DG sets of

condition. The unit has no biological treatment facility. The
capacity 250 KVA each.

AND WHEREAS, the Consent to Operate of the unit is valid upto 28.02.2026.

earing on 29.11.2022 at the Head office of the Board for
nmental norms. The partner of the unit appeared in the
APCD as well as ETP have been completed and
are functioning properly. The unit was directed to
tion _‘;’.‘,’fk of ETP & APCD, but they have not

AND WHEREAS, the unit was called fora h
the above mentioned non-compliance of enviro
hearing and submitted that rectification work of
claimed that presently the pollution control systems
submit all supporting documents regarding rectifica

submitted the same till date.
NOW THEREFORE, considering the above, M/s. R.K. Industries located at Lichutala, P.O. & P.S. ~
Kalna, Dist. — Purba Bardhaman, Pin — 713 409 is hereby directed as follows:

adder, sampling platform for the stack of its husk fired

ed to the boiler shall always be made functional.
t plant fully

1. That, the industry shall immediately install I
boiler and the air pollution control system attach
7. That, the unit shall immediately take necessary steps to make the effluent treatmen

functional and will also operate the same on a regular basis.
3. That, under any circumstances, the unit shall not discharge its untreated effluent outside the factory

premises.

4. That, the units
5. That, the unit shall strictly comply with the prescri

discharge.
6. That, the unit shall dispose the fly ash in an environment friendly manner sO that the agricultural

land is not affected by dumping of such fly ash by the unit.

7. That, the unit shall immediately dismantle the black DG sets and install green DG set. In this
regard, an action taken report will have 10 be submitted gy them to the State Board.

shall execute a Bank Guarantee (BG) (proforma enclosed) of Rs. 2,00,000/-

8. That, the. industry
- Rupees two lakhs) only valid for twelve (12) months within fifteen [15] days from the date of
{4 (igsyance;of this direction in favour of the WEST BENGAL POLLUTION CONTROL BOARD

:*(Uhi;&ﬁ /Bank of India IFSC Code UBIN0906638) as an assurance to comply with the

Eov Pl e
/7. Y. environienital norms.
o y Pk
) % '
: Page10f2

hall install biological treatment facility at the earliest.
bed standards in respect of emission and effluent
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The Of’ﬁcer-in—fj?harge, Kalna Police Station is requested to immediate ly confiscate the black DG sets o
the above mentioned unit and send a compliance report to the State Board at the earliest.

The Envir‘onmental Engineer & In-charge, Durgapur Regional Office of the State Board is requested to
keep a strict vigil on the unit. If the unit is again found to be non-complying with the Board’s direction,
the Board will take strict regulatory action ‘against the unit.

This direction is issued in exercise of the powers conferred under the provision of Section 33A of Water
(Prevention & Control of Pollution) Act, 1974, Section 31A of Air (Prevention & Control of Pollution)
Act, 1981, the Environment (Protection) Act, 1986 and Rules made there under after being approved by
the Competent Authority.

By Order,

Sd/-
s Chief Engineer
Operation & Execution Cell
West Bengal Pollution Control Board

Memo No. 93 3 ( 9 )- -dr-co-0/10/0673 Date: 2.0 /03/2023
Copy forwarded for information and necessary action to:

1. M/s. RK. Industries, Lichutala, P.O. & P.S. — Kalna, Dist. — Purba Bardhaman, Pin —
713409 »
The Chief Engineer, Planning & EIM Cell, WBPCB
The Senior Law Officer. WBPCB
The Environmental Engineer & In-charge, Durgapur Regional Office, WBPCB
The FAM,WBPCB
T.A. to the Member Secretary, WBPCB
P.A. to the Chairman, WBPCB
. The Officer-in-Charge, Kalna Police Station, Station Road, Kalna, Dist. — Purba
/" Bardhaman, Pin-713409 o
~J.  Technical Cell, WBPCB for updating the website
10.  Environment Officer- Communication, WBPCB — for circulation through float file
11.  Guard file of O & E Cell

I R

Chief Engineer
Operation & Execution Cell
West Bengal Pollution Control Board
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— Al 38 WEST BENGAL POLLUTION CONTROL BOARD
aals |

J e \. (Department of En,virqnmmﬁ?(}overnmem of West Bengal)
L weEw \

Lifestyle for Paribesh Bhawan, 104, Block — LA, Sector Ill, Bidhannagar
Enviranment Kolkata - 700 106, Ph.: 2335-9088/8861/7428, Fax : 2335-2813
Website: www.wbpcb.gov.in, Email: net.wbpeb-wb@bangla.gov.in

Memo No. -7/WPBD-Cont(3966)/08 Date: 707/2023

DIRECTION_

WHEREAS, M/s. Maa Laxmi Modern Mini Rice Mill (hereinafter referred to as the unit) located at
Vill.- & P.O.-Bhatar, P.S.-Bhatar, Dist.-Purba Bardhaman, Pin-713125 is a parboiled rice mill.

AND WHEREAS, the industry was inspected by the officials of the West Bengal Pollution Control
Board (hereinafter referred to as the-State Board) on 10.03.2023. The unit was in operation and the
following observations were made by the inspecting official:

e The unit has 1X3 Ton/hr. husk fired boiler which is provided with cyclone separator and
mechanical dust collector as air pollution control device (APCD). The stack of the boiler is
provided with ladder and sampling platform.

o Although the parboiling division and the boiler were in operation during inspection, but the

- APCD for the boiler was found in defunct condition. Significant stack emission was observed
during inspection.
e The unit has an effluent treatment facility which was also found in defunct condition. Untreated
offluent was found directly discharged outside the unit without any treatment.
« The unit has no biological treatment facility. e
e Husk ash was found to be stored adjacent to the boiler.
¢ The unit has one no. old 82.5 KVA black diesel generator set.
AND WHEREAS, the Consent to Operate of the unit is valid up to 30.11.2027.
AND WHEREAS, the unit was callet for a hearing on 18.07.2023 at the Head office of the Board for
the above mentioned non-compliance of environmental norms. The partner of the unit appeared in the
hearing and submitted that they would install bag filter as adequate pollution control system for its husk
fired boiler within six months. He also submitted that they have renovated the ETP.
NOW THEREFORE, considering the above, M/s. Maa Laxmi Modern Mini Rice Mill located at
Vill- & P.O.-Bhatar, P.S.-Bhatar, Dist.-Purba Bardhaman, Pin-713125 is hereby directed as follows:

I. That, the unit is allowed a time period upto 31 December, 2023 for installation of bag filter for
its 3 Ton husk fired boiler for compliance of environmental norms.
2. That, the unit shall make the effluent treatment plant fully functional and the same will be
operated on a regular basis. )
3. That, the unit shall not discharge any untreated efffiient outside the unit premises under any
circumstances.
4. That, the unit shall install biological treatment facility.
5. That, the unit shall dispose off the husk fly ash in an environment friendly manner.
. 6. That, the unit shall immediately dismantle its 82.5 KVA black diesel generator set and inform
_+ theState Board accordingly. «= ' ' ;

i RS

*
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7. That, the industry shall execute a Bank Guarantee (BG) (proforma enclosed) of Rs. 2,00,000/-
(Rupees two lakhs) only valid for twelve (12) months within fifteen [15] days from the date of
issuance of this direction=in favour of the WEST BENGAL POLLUTION CONTROL
BOARD (Union Bank of India IFSC Code UBIN0906638) as an assurance to comply with the
environmental norms as well as Board’s direction.

The Officer-in-Charge. Bhatar Police Station is requested to confiscate the 82.5 KVA black type DG set
situated at the unit premises and submit a compliance report to the State Board within 7(seven) days
from hereof.

The Environmental Engineer & In-charge, Durgapur Regional Office of the State Board is requested to
conduct a fresh inspection of the industry after December,2023 to judge the efficacy of the pollution
abatement system. If the unit 15 found to be non-complying, the Board will take strict regulatory action
against the industry, ks

This direction is issued in exercise of the powers conferred under the provision of Section 33A of Water
(Prevention & Control of Pollution) Act, 1974, Section 31A of Air (Prevention & Control of Pollution)
Act, 1981, the Environment (Protection) Act, 1986 and Rules made there under after being approved by
the Competent Authority.

By Order,

Sd/-
Chief Engineer
Operation & Execution Cell
West Bengal Pollution Control Board

Memo No. Cj]o (3 ) -7'WPBD-Cont(3966)/08 Date: 2| /072023

Copy torwarded for information and necessary action to:

I. M/ Maa Laxmi Modern Mini Rice Mill, Vill= & P.O.-Bhatar, P.S.-Bhatar, Dist.-Purba
Bardhaman, Pin-713125

2. The Chief Engineer, Planning & EIM Cell, WBPCB

3. The Senior Law Officer, WBPCB

4. The Environmental Engineer & In-charge, Durgapur Regional Office, WBPCB

5. The FAM, WBPCB ..

6. T.A.to the Member Secretary, WBPCB

7.  P.A.tothe Chairman, WBPCRB

8. The Officer-in-Charge, Bhatar Police Station, Bardhaman Katwa Road, Palar, Dist.-Purba

» Bardhaman. Pin-713125
\,9‘./ Technical Cell, WBPCB for updating the website
10, Environment Officer- Communication, WBPCB - for circulation through float file
11, Guard file of O & I Cell :

Chief%:’?giﬁear

Operation & Execution Cell
=West Bengal Pollution Control Board

ﬁv}ﬁ'ﬁﬁi‘m 2
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4 2, I_i F WEST BENGAL POLLUTION CONTROL BOARD

(Department of Environment, Government of West Bengal)

l : Lifestyle for Paribesh Bhawan, 104, Block — LA, Secior 111, Bidhannagar
Environment Kolkata — 700 106, Ph.: 2335-9088/8861/7428, Fax : 2335-2813

Website: www.whpeb.gov.in, Email: net.wbpeb-wbi@bangla.gov.in
Memo No. “7/WPBD-Cont(772)/01 Date: 107/2023
DIRECTION

WHEREAS, M/s. Tarama Rice Mill Pvt. Ltd. (hereinafter referred to as the unit) located at Vill. &
P.O.-Amarun, P.S.-Bhatar, Dist.-Purba Bardhaman, Pin-713125 is a parboiled rice mill.

AND WHEREAS, the unit was inspected by the officials of the West Bengal Pollution Control Board
(hereinafter referred to as the State Board) on 10.03.2023. During inspection the unit was not in
operation. The following observations were made by the inspecting official:

e The parboiling division and the boiler were not in operation.

e The unit has 1X3 Ton/hr. husk fired boiler which is provided with cyclone separator and ID Fan

. as air pollution control device (APCD). But the APCD was found in defunct condition.

i - e The stack of the boiler is provided with ladder and sampling platform.

e The unit has no effluent treatment plant. The unit discharges raw effluent directly to drain
without any treatment.

e Husk ash was found to be stored adjacent 1o the boiler.

e The unit has 1 no. old 75 KVA black diesel generator set.

AND WHEREAS, the Consent to Operate of the unit expired on 30.04.2023.

AND WHEREAS, the unit was called for a hearing on 18.07.2023 at the Head office of the Board for
the above mentioned non-compliance of environmental norms. The Director of the unit appeared in the
hearing and submitted that they have applied online for renewal of Consent to Operate. He also
submitted that they would install bz?g filter as adequate pollution control system for its 3 Ton husk fired
boiler within six months. He stated that they have installed an ETP to treat its waste water.

NOW THEREFORE, considering the above, M/s. Tarama Rice Mill Pvt. Ltd. located at Vill. &
P.O.-Amarun, P.S.-Bhatar, Dist.-Purba Bardhaman, Pin-713125 is hereby directed as follows:

I That, the unit shall immediately obtain Consent to Operate from the State Board.
n 5. ‘That, the unit is allowed a time period upto 31* December, 2023 for installation of bag filter for
its 3 Ton husk fired boiler for compliance of environmental norms. In this regard, an action taken
report is to be submitted by the unit accordingly. :
That. the unit shall install and make the effluent treatment plant fully functional and the same
will be operated on a regular basis.
That, the unit shall install biological treatment fac.iﬂ'ﬁf.
That, the unit shall dispose off the husk fly ash in an environment friendly manner.
That, the unit shall immediately dismantle its 75 KVA black diesel generator set and inform the
State Board accordingly.
7. That, the industry shall execute a Bank Guarantee (BG) (proforma enclosed) of Rs. 2,00,000/-
(Rupees two lakhs) only vakd for twelve (12) months within fifteen [15] days from the date of
issuance of this direction in favour of the WEST BENGAL POLLUTION CONTROL

e RD (Union Bank of India IFSC Code UBIN0906638) as an assurance to comply with the
'J;,;;,-- ?}\, q}@a@ ntal norms as well as Board’s direction. i
j L3 ;
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The Officer-in-Charge. Bhatar Police Station is requested to confiscate the 75 KVA black type DG set

situated at the unit premises and submit a compliance report to the State Board within 7(seven) days
from hereof. =

The Environmental Engineer & In-charge, Durgapur Regional Office of the State Board is requested to
conduct a fresh inspection of the industry after December,2023 to judge the efficacy of the pollution

abatement system. 1f the unit is found to be non-complying, the Board will take strict regulatory action
against the industry.

This direction is issued in exercise of the powers conferred under the provision of Section 33A of Water
(Prevention & Control of Pollution) Act, 1974, Section 3 1A of Air (Prevention & Control of Pollution)

Act. 1981, the Environment (Protection) Act, 1986 and Rules made there under after being approved by
the Competent Authority.

By Order,

Sd/-
Chief Engineer
Operation & Execution Cell
- West Bengal Pollution Control Board

Memo No. GHi( C) ) -7/WPBD-Cont(772)/01 Date: 2| 707/2023

Copy forwarded for information and necessary action to:

. M/s. Tarama Rice Mill Pvt. Ltd.. Vill. & P.O.-Amarun, P.S.-Bhatar, Dist.-Purba Bardhaman,
Pin-713123

The Chief Engineer, Planning & EIM Cell, WBPCB

The Senior Law Officer, WBPCB

The Environmental Engineer & In-charge. Durgapur Regional Office, WBPCB

The FAM, WBPCB

T.A. to the Member Secretary, WBPCB

P.A. to the Chairman, WBPCB

The Officer-in-Charge, Bhatar Police Station, Rardhaman Katwa Road, Palar, Dist.-Purba
Bardhaman, Pin-713125

R R Rl

9" Technical Cell, WBPCB for updating the website
10. Environment Officer- Communication. WBPCB — for circulation through float file
1. Guard file of O & E Cell

Chief Engineer
Operation & Execution Cell
West Bengal Pollution Control Board

i’.
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WEST BENGAL POLLUTION CONTROL BOARD i

Paribesh Bhawan
10A, Block — LA, Sector lil, Bidhannagar
Kolkata - 760 1C8

Memo No.

15 -2u-05/2019(E) o .2@!??‘%/«%@84

From :
Member Secreiary,
West Bengal Poliution Control Board

To: pi/s. RVD Waste Tech private Lic.,
Shyam Vatika, 297/ 1/ 3
#lat No, B/3, Kolkata - 700 048,

ireebhumi, 3rd Floor,

Sub : Conseant o Establish (NOC) from Envirenmental Point of View
Lirgie By AT 15 0292021

47)ER) TS/ 107/
%1

b

Fiel . '-f-} Your tetter No. =
il) Env,. &

2018 dtd,08,01.2021,

Dear Sirs,

_ t,‘j_ot. Wo,125
T T o G il ot
this is to inform you that this B

O

The quality of sewage and trade effluent to be discharged from your factory shall satisfy the permissible
fimits as prescribed in 1S : 2430 (PL 1) of 1974, and/or its subsequent amendment and Environment {Protection)
Fules 1986,

2 3yuitable measures fo treat your efiiuent shall be adapted by you in order to reduce the pollutional load so
{hat the cuality of the effluent satisfies the siandards mentioned above.

4. Yeushali have to apoly to this Board for its consent to operate and discharge of sewage and trade effluent
according to the provisions of the water (Prevention & Control of Pollution) Act, 1974. No sewage or trade
. effluent shall be discharged by you without prior consent of this Board.

T ey,
i : 7 . -
__‘H_ ,@ﬁ;gmission from your factory shall conform to the standards as laid down by this Board.
%
; s-'ﬂ:: shall be permitted without prior approval of this Board and you shall apply to this Board for ils
rongeni 1o operate and atmospheric emission as per i ovision of ihe Air (Prevention & Control Pollution) act,

ig i ,;ia! piant, furnace, flues, chimneys, contiol equipment, etc. shall be constructed/reconstructed/

ctedif4-erected without prior acproval of this Bear:? -
, s Bpvigde g

W, 3. Polldtion Control Board

X?/mmg © o of Invironment, GoWB
" A

)

a8

e |
)
)
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WEST BENGAL POLLUTION CONTROL BOARD
Paribesh Bhawan
10A, Block — LA, Sector I, Bidhannagar
Koltkata - 700 106

DOO13703
BMW Authorisation No. : .
Memo No... " 3 Q—g CBm) ! O /299“2 hate?.‘].f.? 32&22
FORM - 111
AUTHORIZATION

(Authorization for operaling a facility for generatlon, (,ollectmn, reception, treatment, storage, transport and disposal
of biomedical wastes aspor i : Miasde ] mmgement Rules, 2016)

I. M/ RVD Waste Tech Pvi, Ltd, .angecupier or
Plot/l:zag No.lZS/lZS. TL No.128, Local Body-Kshirogram

operator of the facility located at..
& ~purha Bardhaman-713143,
Gram S p A R A i £ 3By granted an Authorization for:

Activity (Please Tick) b

Genceration, segrega

Collection

Stcrage

Reception
-

1H mnsp{)rhtlon

I
=z
—
B
v

of biomedical wastc'g
(i) Numberofbeds
(i) Numbuofhea]ihca

K per DE . santotlaves-
| Sh?-é%uéef LG Mo
©7 . 8000 Kgperday

Type of Waste Category Quantity permitted forHandling

Yellow L = I

(iii) Installed tte.itmemdnd i

(iv) Areaordistance covered by

(v} Quantity of Biomedical waste handled

Red L .. I

White (Translucent) | = l

Blue [ - |
B n shall be in force fora period upto ™. 28 o 2 20 27 wooeees from the date of issue.

is aubjccl lo the Coildltl{)ﬂb stated ov erlut‘aud to such other conditions as may be specified in the

\ \.,, P
MME | Authorised Sig ly?’ifqﬁsgf\%ﬁ
West BeE?




WEST BENGAL POLLUTION CONTROL BOARD

'Parihesh Bhawan'
Blda. No. - 104, Block - LA, Sector-111
Salt Lake City, Kolkara:700 1198
col2eglz

Consent Letter Number &

Memo Number ; ”"QS/CQNCM{)- @g /QO 2% 2.0 3.20 22

BIAR ta ity

Consent to Operate
under

Scction 25 & 26 of the Water (Prevention and Control of Pollution) Act, 1974 and
Seetion 21 of the Air (Prevention and Control of Pollution) Act, 1981

The West Bengal Pollution Control Board (hereiafier referred to as State Board) under the provisions uf Scetion 25 &
26 of the Water (Prevention and Control of Pollution) Act, 1974, as amended and Section 21 of the Air(Prevention and Control
of Pollution) Act, 1981, as amended and Rules and Orders made thereunder, hereby grants its consent 1o ]
RVD Waste Tech pvi, Ltd,

S e e R A dres s EReEd o ffice Head/Ofice/City Office)

(hereinafter reforred to as Applicant) for its unit located at ... Plit No.& Dag NOg125 & 128, Jl, NO.l128,
bocal By - Kshirogram Gram Panc:h-_-ayat P.0O -Koicha:., P 8.~ Mongalkote,

Dia,t.— ?urba Bardhaman, PIN Code - 713143

corverreressmsseesnienseinrseesemsennemenene . DCHI led address of the manufacturing unit)

for a period s U.“Ca tD 28 02 202? s e R D B e e

ta operate the industrial unit and 1o discharge liquid effiuent and to emit gascous effluent from the premises/fand of the indus-
trial umit, in accordance with the conditions as mentioned in the Annexure to this consent letter provided on any day at any
instanice the quantity and quality of liquid discharge and gaseous emission shafl not exceed ihe permissible limit as specified in
the Table T & IT of this consent letter and in the Environmental (Protection) Act, 1986.

Breach of the conditions and [ or failure to comply with the divections as et out in the Annexure shall render the
applicant liable for prosecution under the provisions of the Water (Prevention and Control of Pollution) Act, 1974 and Air

(Prevention and Control of Pollution) Act, 1981,

The State Board reserve the right torevoke, withdraw or make any reasonable variation / change /alter the conditions of
this consent letter giving one month’s notice to the applicant,

o
e
‘N %!‘!-\ ';_M '1;"??‘1
or and Lll‘t behalf 0! }h“ State Sé‘! n

: JA G
»ﬁ\f"!_-' Sra &u._. ;gi \r% (\'\‘ }\"\."\'\ (T
{ ; (Member Secretary/Chief me h W\ Fn“! { Asst. Env. Engr.)

«d
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CSIR- CENPRAY

SEECTEANTEC AL KNG JINEEITENG BRESE AR
(1 dder MEEEsiry of Seieice & Deohaatopy|
auiad [Dargapud TIR209

Wavopuiaeid by West Rongal Pollution b onti irh Miaare?)

ortbernen bl Bavirenmentil Pagiueeving Croup

et sl | ost Bepart ol Walsy Aniblysis

Ref: PME/AIDARTIRT- TSP 1307 (RECAO121-20) Date. 11026021

(!

NS ITETUE E

H

B fivhiw Detection Limit

5 : Paraietans fesult | Ax per [ LOEDO
N { Method Follawed: APHA)
."w'.il;.;'iul‘!-lwc. Waler . Aceeptanle TRt b Permeasthi |
- ! i l‘i o e i
| | alternale wniree
if Dissolved Oxvgen [ - 6.2 i - "
__I_T_K"T-_i fmel) 1| ot A ol l e - —
fron (me/L) 7.806 r 0.3 ! Moo Reimeating
18, Mangunese (my/L) g ) o TS 0.3
190 | Arsenie (/L) cijicot N S I Ty | 50 |
{30 | Copper (mg/l) T 00089 00s | 1.5
i { 21, ___'hﬂu:ui{ ug!:!p A | T BDL 3 _ 0.01 No Relaxation
i 227 Cadmium(pe/L) } L .. § ool |1 “No Relaxation
| 133 Chromiam(me/ly 0043 | 0.05 | No Relaxation
: "‘. jiu‘ elt ‘u;; Ti____]__ =H = T}DL | (.02 B y Re '.i:‘.li"t'.:s':- i H
(25, ,-‘.x}L?miniﬁrrunug.-'ij g 0.011 o 0.03 _ 0.2 11
) S ) A S S S =3 F; i CHCS: (MRS el mypwmiln. Sl o mEes {
i | 28, IMcrcuw!ngL,ﬁ) 006 | i No Relasation !
. 3 r -
1 i s et p—— e e e - —_ g e - -
% 37 | Zinetmg/l.) 0.023 5.0 , 15.0 !i
bR ECol 100ml Not Detected Shall not be GL':[‘.L‘.{.:Kﬂbh:f_!- Shatl not be detectable in
s R et RS o) inany }00umisemple | _any 100 misan
[ 29, lowl Coliforny/100ml Mat Detected | Shati nor be dewectable | Shail ot be detesob
: in gny 100 il sample any 100 mi sample
! ety i
i
|

A

Am‘i‘“ﬁi by: ?:_[ygm A ff,

Signature:

D BISYWANT RY
B, Pancipsl Seiantiol & Head
Enyironmmsntal Engineering Graup
QSR Conliat Maolwninal Snm. Resssmh nsinsta

Reported by:
Signature;

. el R and onsdy relaied i P ey otied,

Observation: Water quality (few paramerers) nol complying the drinking waier specificalion
Sugovsted o reguirement of Water Treqrment Plant before supplying the consumer

ek 11 et o el bt e trtens prattisstars nf ahe Ll D ncTite g gl cOmpREIEAEOUIA GO Y.

i )

S Hos00. 2052
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GOVERNMENT OF WEST BENGAL

} Office of the District Magistrate & Collector, Purba Bardhaman
(Municipal Affairs Section, Purba Bardhaman )
2™ FLOOR, NEW ADMINISTRATIVE BUILDING, KACHARI ROAD, PURBA BARDHAMAN, 713101

districtgangacommitteeprbdn@gmail.com 3 purbabardhaman.gov.in Pt
No.. 34 /DGC/XLI-5/2022 Dated, Purba Bardhaman, the 12 IIMI 2024
Minutes of the 18" Meeting of Re-constituted District Ganga Committee, Purba Bardhaman.
Venue: DM’s Conference Hall, Purba Bardhaman and Google Meet Virtual Mode.
Date: 19/January/2024, Time: 03:00 PM

(Attendance Sheet anached separately)

The District Magistrate, Purba Bardhaman welcomed all the participants as Chairperson, District Ganga Committee, (Namami
Gange), Purba Bardhaman and he asked the Additional District Magistrate (Education), Purba Bardhaman to discuss over the
previous issues, as well as other issues including IEC/ Awareness Activities. During the discussion the following points have been
raised — :

1. Public Awareness — Regarding Quarterly “Ghat Pe Haat”, SDO Sadar (North)/ SDO Katwa are requested Lo take necessary action to
organize the programme at the earliest and send the location along with programme schedule including maximum public outreach,
Good quality geo-tagged photographs, videographs and detailed reports should be submitted within two days after execution of any
event. Expenditure bills should be sent to the DGC for easy disposal of fund immediately.

SDO, Burdwan Sadar (South) Sadar (North)/ Kalna/ Katwa are requested to go through the letters vide Memo No:
10/DGC/PBD/30099/3/2023-MA(PRBDN) dateéd.:_ 11/January/2024 and vide Memo No: 09/DGC/PBD/30099/10/2023-
MA(PRBDN) dated: 11/January/2024 regarding Additional Communication & Public Outreach activities (i.e Wall Painting, Slogan
on maintaining Blo-diversity, 7 days Tableau cam";iaign on Waste Management, Slogan competition on River Pollution Abatement
among students). ; '

Those above said programmes should be conduﬁted by 1% week of February, 2024 and good quality geo - tagged photographs,

videographs and detailed reports should be submitted immediately after execution of the event. Expenditure bills should be sent o

the DGC for easy disposal of fund.

2. Preventing of Solid Waste flowing into the River — Concdrned SDOs/BDOs/ULBs Identification of spots where solid waste are
discharged directly or indirectly into the River Ganga and the River Damodar, A stepwise plan is to be prepared to prevent the
discharge of solid waste into those rivers within 1st Week of February, 2024. An estimate should be sent to this end for next course
of action.

3. River Front Development — The Executive Engmeer MED, Burdwan Division submitted a model estimate regarding beautlhnauon
of Ganga oriented Ghats under this district. The Iconcemed SDOs/BDOs/ULBs should submit the estimates related to identified
ghats within 1st week of February, 2024. DL&LRO Purba Bardhaman/ Chairman Dainhat Municipality/ SDO Katwa/ Executive
Engineer, MED, Purba Bardhaman/ Executive ErEgineer, [&WD Purba Bardhaman are requested to submit their details report along
with photos for smooth completion of the DPR reigérding the River front development and which a joint visit have already been held
as discussed in the last meeting. .

a. Afforestation — Bio-diversity park has been madé at Basdohobil Conservation, Purbasthali — I, Denur Gram Panchayat, Monteswar
and River side of Kalna.

5 s Sewa é;"fseatment Infrastructure Develepment — Numbers of meetings have already been placed with the concern Blocks and

1@1pﬁ§1tlgs$re§ardmg the plan of the above matter under Namami Gange scheme. Concerned SDOs/BDOs/ULBs are requested to

_v‘/ /-" 4end new pmpgé-a’l long with complete DPR. A Jomt meeting was convened on 11/09/2023 by the SDO, Kalna along wlth Kalna

, Burdwan Division regardmg the issue and the detailed report duly sent by the Lhmrman Kalna

i

i)

1

ARy i
ﬂ\fm% giﬁgjfendxfé ULBs/BDOs are requested to send proposed area from their respective jurisdiction which may be treated as

k%ﬁ@/ﬁ{;ﬁm uhder

ami Gange scheme. Pl‘opolsal for development of “Char Mouza” at Ward No:- 2, 9 and 10 uncler Painhal

i BN
AW 2N
o i

‘:’:\‘ ~Munici y."b.r?r? ed to be developed.

\\ M L l“,/
I \,’E @I\ nian “Dainhat Municipalities requested to tale necessary action.
R

10y

OC DGC, Purba Bardhaman (home/section/Mamami GangeFMe(lmgq,iLElﬂuhn i ; Page No.:1 of 1
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GOVERNMENT OF WEST BENGAL

Office of the District Magistrate & Collector, Purba Bardhaman
(Municipal Affairs Section, Purba Bardhaman )
5% ELOOR, NEW ADMINISTRATIVE BUILDING, KACHARI ROAD, PURBA BARDHAMAN, 713101

d:strlctgangacommltteeprbdn@gman.com 4 purbabardhaman.gov.in

5 Industrial Effluent Monitoring - Industries (i.e Paper Mills, Bricks factories,etc) which are responsible for river pollutions are
needed to be included under deep monitoring and take necessary preventive measures on those industries in this regard. SSE,
WBPCB to take necessary action and send ATR at the earliest.

g. Biodiversity — Current status regarding Anandabazar Patrika news reporting vide dated December, 06, 2023 is required to be jperused
of the authority. In this context O/C Bio-diversity is requested to send the desired report after consultation with the concerned SDO,

7 Kalna at the earliest.
Observation: As per minutes of the meeting on “Chupi Pa khir Chor” and “Idrakhpur”, the DGC found during joint field 'mspeciion
that there is earthen bandh cum road had been constructed about 5 years ago between the water body of “Chupi” by the local people
of “Idrakpur” village of the Nadia District. As a result, there is an unexpected growth of water hyacinths (Kachuripana) wnhm the
confined area of the water body covering about 90% of its area and character of the lake is being disappeared. Presently there is a
construction of bridge which is approx 40 meters in length is going on that bandh cum road from the end of Nadia District.
Proposal(s): On the basis of field inspection and after scrutiny of the field inspection report, following decisions have been
concluded by the house during this meeting that
(a) To save the migratory birds and fish “Chupi” water body may be declared as Conservation Reserve under Wildlife Protection
Act, 1972. The Divisional Forest Officer, Burdwan Division have assured to help with the process to make it successful o declare it
as said before.
(b) As unexpected growth of water hyacinths (Kachuripana) is being seen, to overcome this, a drainage system is to be introduced to
convert the water body into lotic nature. The representative from I& WD, West Bengal have informed that a tender will be E}oiatecl by
the next week for the work of removal of said ex_céssive water hyacinths from the water body as a temporary arrangement {o clean
and de-pollute it. '
(c) As per Executive Engineer, MED Purba Bardhaman, partial dredging for restoration of water body and for resting of birds an
artificial island at the middle of the water body required to be contructed. Fencing may be constructed for protection of btrds and
pavement around the water body for visitors, slope protection by brick soling with toe wall. ha
Identification of pocket area, regarding the Bio- diversity issues and send the pending desired proposals to maintain the Eco- aystem
as well as biodiversity of the river Ganga and its tributaries, SDOs/BDOs/ULBs are requested to take necessary action.

. 9. [Institutional Development — Awareness programme on “National Mission for Clean Ganga” is to be arranged at Educational
Institutions (i.e Schools, Colleges, even at University Campus) under Purba Bardhaman, Pending reports regarding the list of
Educational Institutions are to be submitted by the all concerned on an urgent basis. ;

10. Wetlands and Small River Rejuvenation: Concerned SDOs/ BDOs/ District Fishery Officer/ OC Bio- diversity are requesled o
identify small water bodies under their jurisdiction and submit DPR to maintain the ecology of those water bodies by first week of

February, 2024.
/_D(gcutwe Engineer [&WD, is requested to submit a complete DPR regarding “Banka River” rejuvenation,

rs are requested to take immediate action against any encroachment in water bodies/ river, remember the matter is

g
anga related activities (i.e “Ghat Pe Haat”) should be conducted properly, different types o.f handi’cir;afft stalls
days during “Ghat Pe Haajt"‘ along with cultural activities. Concerned SDOs (SDO-Sadar (Nor[ﬁ)':f SDO
send the location along with complete schedule of the event. _

iscussed, the date of next n;eeting will be fixed by the authority as per available slot of the District Ganga

|
Other issue for discussion the meeting ended with thanks to and from the Chair.

B W”“ =TS . Distrier Magisth
BN & Chairperson, DGC

R Purba Bardha m@
Y4 . @ fos . Sk

00 DGE. Purba Bard! | tion/Namami GdngeﬂMteung Resalution Page No.:1l of 1
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GOVERNMENT OF WEST BENGAL

Office of the District Magistrate & Collector, Purba Bardhaman
(Municipal Affairs Section, Purba Bardhaman )
2™ FLOOR, NEW ADMINISTRATIVE BUILDING, KACHAR| ROAD, PURBA BARDHAMAN, 713101
districtgangacommittéeprbdn@grﬁﬁa’il.com & purbabardhaman.gov.in L :
Memo No.: 24 /1(25)/DGC/XLI-5/2022 ) Dated, Purba Bardhaman, the _-ZZ,.__!Jéj)iﬁa!r?QbfZ;_cl
Copy forwarded to : i : £ g Ll s
1. The Pro-vice Chancellor, Prof, Asish Kumar P;ejljlgrahi, Burdwan University, Purba Bardhaman for kind information & necessary
action, . i _ L
2. The Divisional Forest Officer, Purba Bardhamn for kind information & necessary action.. : ' :
3. The Sub - Divisional Officer, Burdwan Sadar (North)/ Burdwan Sadar (South)/ Kalna/ Katwa, Purba Bardhaman 'for‘infq’rmat’ion
& necessary action 1, 2, 3,5, 6, 10, 11 . i '
£~ 4. The Chairman, Burdwan/ Dainhat/ Kalna/ Katwa Municipality, Purba Bardhaman for information & necessary action..

5. The Nazareth Deputy Collector, Purba Bardhaman with a request to make necessary arrangement of Water/ Teas Snacks/ Lite
Tiffin for information. N i

6. The Secretary, Zila Parisad, Swachh Bharat Mission, Purba Bardhaman for information & necessary action.

7. The Officer - in — Charge, Municipal Affairs, Purba Bardhaman for information & necessary action,

8. The Officer - in — Charge, Biodiversity, Purba Bardhaman for information & necessary action.

9. The Block Development Officer, Kalna-I/ Kalna-Il/ Purbasthali-I/ Purbasthali-Il/ Katwa-11/ Ketugram-1I/ Bardhaman-1/

Bardhaman-II/ Memari-1/ Jamalpur/ Khandaghosh/ Raina-I/ Raina-Il/ Galsi-I/ Galsi-II Development Block, Purba Bardhaman for
information & necessary action on point no: 2, 3,5, G, 10.

10. The Executive Engineer, Municipal Engineering Directorate, Burdwan Division, for information & necessary action.

1L The Senior Environmental Engineer, WBPCB, Durgapur, Paschim Bardhaman for information & necessary action.,

12, The Executive Engineer, North Highway Division, for Katwa, Purba Bardhaman for information & necessary action.,

13. The Executive Engineer, South Highway Division, for Kalna, Purba Bardhaman for information & necessary action..

14. The Executive Engineer, Irrigation & WaterwéyS'Department, Burdwan Division, Purba Bardhaman for information & necessary

action. :
15. The Executive Engineer, Public Health Engiheering Department, (Civil/ Mechanical), Purba Bardhaman for information &
necessary action, & i :

16. The Executive Engineer, Damodar Head Works Division/ Lower Damodar Irrigation Division/ Damodar Canal Division/
Damodar (AI) CADA, Purba Bardhiaman for information & necessary action.

17. The Assistant Director of Fisheries, Purba Bardhdman for information & necessary action.

18, The Chief Executive Officer, FFDA, Purba Bardhaman for information & necessary action,

13. Prof. Apurba Ratan Ghosh, Environmental Department, Burdwan University, Purba Bardhaman for information & necessary
action. i i

20. The District Information and Cultural Officer, P'u'rba Bardhaman for information & necessary action..

21, Mr. Abdul Malek, President, Burdian Rice Mill Owners Associations, Purba Bardhaman for information & necessary action..

22. The PA to the Programme Director, WBSPMG, UD & MA Department, West Bengal for kind information of the Programme
Director, WBSPMG, UD ‘& MA Department, West Bengal.

23. The PA to the District Magistrate, Purba Bardhaman for for information.

24. The PA to the Additional District Magistrate (Education), Purba Bardhaman for information.

{5 5 .., District Magistrate

e ' "+ i+ & Chairperson, DGC

: N

25. Office Copy. gaxd
Purba Bardhama[é \

“\
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